ORISSA HIGH COURT

FILING REPORT ASON :17/07/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 BLAPL/0004944/2020 RAJESH MEHER SUSANTA KUMAR SAHU RENGALI (SAMBALPUR) /52 /2020
VS VS 0
STATE OF ODISHA I
2 BLAPL/0004945/2020 TAPASWINI PANDA GOUTAM CHARAN ROUT EOW,BHUBANESWAR /08 /2013
Vs VS 0
STATE OF ODISHA I
3 BLAPL/0004946/2020 PRAMOD KUMAR SETHY @ SETHI SACHIDANANDA DASH POTTANGI /4 /2020
VS VS 0
STATE OF ORISSA I
4 BLAPL/0004947/2020 SANTOSH PANIGRAHI @ ICHILI SATYABRATA PANDA BADABAZAR /93 /2017
VS VS 0
STATE OF ODISHA I
5 BLAPL/0004948/2020 SEBATI SETHI B.R. TRIPATHY BOUDH /236 /2019
VS VS 0
STATE OF ODISHA I
6 BLAPL/0004949/2020 JHADESWAR JENA BIBHUTI RANJAN MOHANTY BALIAPAL /119 /2020
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0004950/2020 SUKDEV KEVAT BIJAYLAXMI TRIPATHY CAPITAL P.S. /400 /2018
VS VS 0
STATE OF ODISHA I
8 BLAPL/0004951/2020 CHINMAY KUMAR SINGH SANGRAM KESHARI ROUT DHARMASALA /261 /2019
VS VS 0
STATE OF ORISSA I
9 BLAPL/0004952/2020 RAMESH BHARASAGAR ANIRUDHA DAS SAINTALA /133 /2019
Vs VS 0
STATE OF ORISSA I
10 BLAPL/0004953/2020 KUMUDA DHALA AMIT KUMAR NATH /10
VS VS 0
STATE OF ODISHA I
11 BLAPL/0004954/2020 LAXMIMANTA MAHANTA @ JAGA PRASANTA KUMAR SAHOO JHUMPURA /3 /2020

VS
STATE OF ODISHA

VS
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12 BLAPL/0004955/2020 DHIRA @ DHIRENDRA SWAIN SRINIBAS SAHOO DHARMASALA /216 /2020
VS VS 0
STATE OF ORISSA I
13 BLAPL/0004956/2020 DIPAK BHOI @ DEPUNA SK.LENKA NIALI /178 /2019
VS VS 0
STATE OF ODISHA I
14 BLAPL/0004957/2020 ABHISEKH APAT RAJV KUMAR MAHANTA JHUMPURA /14 /2020
VS VS 0
STATE OF ORISSA I
15 BLAPL/0004958/2020 BABI PRADHAN KURESH PRASAD DASH JAGANNATHA PRASAD /196 /2019
VS VS 0
STATE OF ODISHA I
16 BLAPL/0004959/2020 KAMARAJU @ KAMA SWAIN KURESH PRASAD DASH JAGANNATHA PRASAD /76 /2019
VS VS 0
STATE OF ORISSA I
17 BLAPL/0004960/2020 HRUDAYA KUMAR JENA SK.RAY JAJPUR TOWN /88 /2018
VS VS 0
STATE OF ODISHA I
18 BLAPL/0004961/2020 RANJAN KUMAR NAYAK SURYAKANTA DWIBEDI CHAULIAGANJA /182 /2020
VS VS 0
STATE OF ORISSA Il
19 BLAPL/0004962/2020 SUDAM DANGUA @ DIMBO JYOTIRMAYA SAHOO BADABAZAR /117 /2020
VS VS 0
STATE OF ODISHA I
20 BLAPL/0004963/2020 MANOJKUMAR BEHERA @ TINGIRI JYOTIRMAYA SAHOO BERHAMPUR SADAR /29 /2020
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0004964/2020 RANJT KHILAR BIDYALOK MOHAPATRA JARAPADA /133 /2020
VS VS 0
STATE OF ODISHA I
22 BLAPL/0004965/2020 DUTIKRUSHNA PRADHAN MANORANJAN ACHARYA ODAGAON /94 /2020
VS VS 0
STATE OF ODISHA I
23 BLAPL/0004966/2020 TIMA @ SOUDAGAR DAS SOMANATH SATAPATHY AIRPORT /238 /2019
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VS VS 0
THR STATE I
24 BLAPL/0004967/2020 SIMAN NAG @ TUNA HARIJAN SEVATI SOREN KOSAGUMUDA /84 /2019
VS VS 0
STATE OF ORISSA I
25 BLAPL/0004968/2020 CHANDASOKA SETHI @ CHANDRA SEKHAR SERHN KUMAR MISHRA SUKINDA /302 /2019
VS VS 0
STATE I
26 BLAPL/0004969/2020 JOGENDRA MOHANTY @ KALIA ARUN KUMAR DAS DHENKANAL TOWN /247 /2020
Vs VS 0
STATE OF ODISHA I
27 BLAPL/0004970/2020 MILAN NAIK ARUN KUMAR DAS DHENKANAL TOWN /5 /2020
VS VS 0
STATE OF ODISHA I
28 BLAPL/0004971/2020 SHYAMSUNDAR BEHERA DEBASNAN DAS 110
VS VS 0
STATE OF ODISHA I
29 BLAPL/0004972/2020 TANMAYA BEHERA JULU KHANSAMA BHEDEN /72 /2020
VS Vs 0
STATE OF ODISHA I
30 BLAPL/0004973/2020 SRIKANTA JENA PARTHA SARATHI NAYAK JAJPUR TOWN /43 /2020
Vs VS 0
STATE OF ORISSA I
31 BLAPL/0004974/2020 BHABANI SANKAR MOHAPATRA AMLAN SHAKTI PAUL PIPLI /13 /2020
VS VS 0
STATE OF ODISHA I
32 BLAPL/0004975/2020 PAPU @ PAPUNA KUMAR PANDA PUSPAMITRA MOHAPATRA PARADEEP LOCK /65 /2020
VS VS 0
STATE OF ORISSA I
33 BLAPL/0004976/2020 DAYA MALIK JAYANTA KUMAR MAJHI CHANDIPUR /38 /2020
Vs VS 0
STATE OF ODISHA I
34 BLAPL/0004977/2020 PRATAP CHANDRA SAHOO SAMIR KUMAR BEHERA PADAMPUR /115 /2020

VS

VS
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STATE OF ORISSA I

35 BLAPL/0004978/2020 PRAKASH SETHI B.R. TRIPATHY BOUDH /236 /2019
VS VS 0
STATE OF ODISHA I

36 BLAPL/0004979/2020 MADAN MURMU BIPLAB P.B. BAHALI GORUMOHISANI /6 /2020
Vs VS 0
STATE OF ORISSA I

37 BLAPL/0004980/2020 TOFAN DEHURY B.B. ROUTRAY ANGUL TOWN /720 /2020
VS VS 0
STATE OF ORISSA I

33 BLAPL/0004981/2020 NIRMAL MAHARANA SUNIL KUMAR PANDA BHEDEN /73 /2020
VS VS 0
STATE OF ORISSA I

39 BLAPL/0004982/2020 TIKI @ SK ANWAR JTENDRA SAMANTARAY BOLAGARH P.S. /104 /2020
VS VS 0
STATE OF ODISHA I

40 BLAPL/0004983/2020 JAGANNATH SWAIN JTENDRA SAMANTARAY KHURDA SADAR /97 /2020
Vs VS 0
STATE OF ODISHA I

a1 BLAPL/0004984/2020 TRILOCHAN BEHERA JTENDRA SAMANTARAY DIGAPAHANDI /256 /2019
VS VS 0
STATE OF ODISHA I

42 BLAPL/0004985/2020 BABULA DUMTA RAJB LOCHAN PATTNAIK ORKEL /98 /2018
VS VS 0
STATE OF ORISSA I

43 BLAPL/0004986/2020 RAMA CHANDRA PADIA ARIJEET MISHRA BOIPARIGUDA /34 /2011
Vs VS 0
STATE OF ORISSA I

44 BLAPL/0004987/2020 DILLIPKUMAR SAHOO SATYABRATA PANDA NAYAPALLI P.S. /292 /2019
VS VS 0
STATE OF ODISHA I

45 BLAPL/0004988/2020 TRINATH HARIJA TUKUNA KUMAR MISHRA BORIGUMMA /144 /2019

VS
STATE OF ORISSA

VS
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46 BLAPL/0004989/2020 RUDRAPRASANNA ROUT DEVASHIS PANDA JAGATSINGPUR /362 /2019
VS VS 0
STATE OF ODISHA I
47 BLAPL/0004990/2020 SHAKHILA DAS B.R. TRIPATHY RAYAGADA TOWN /387 /2019
VS VS 0
STATE OF ODISHA I
48 BLAPL/0004991/2020 SK.AMIN DEBASHISROUTRAY CHANDRASEKHARPUR /125 /2019
VS VS 0
STATE OF ODISHA I
49 BLAPL/0004992/2020 DINABANDHU NAIK SATYANARAYAN MISHRA MATHILI /57 /2018
VS VS 0
STATE OF ORISSA I
50 BLAPL/0004993/2020 BABU SONY @ BABLU SONI SOUBHAGYA KUMAR DASH BRAHMANITARANG /208 /2016
VS VS 0
STATE OF ODISHA I
51 BLAPL/0004994/2020 BABULA NAIK SNEHASISH BEHERA DHENKANAL SADAR /3 /2010
VS VS 0
STATE OF ORISSA I
52 BLAPL/0004995/2020 PRAKASH @ PRAMOD KUMAR SENAPATI  BISHNU PRASAD PRADHAN PURI SADAR /209 /2018
VS VS 0
STATE OF ODISHA Il
53 BLAPL/0004996/2020 BHAGBAN DALBEHERA ARIJEET MISHRA SARANAKUL /20 /2016
VS VS 0
STATE OF ORISSA I
54 BLAPL/0004997/2020 KAMBHUPANI KHAMARI JAGABANDHU SAHU BIJEPUR /30 /2015
Vs VS 0
STATE OF ODISHA I
55 BLAPL/0004998/2020 KRUSHNA HANTAL PRASANTA KUMAR NANDA JEY PORE SADAR /76 /2016
VS VS 0
STATE OF ODISHA I
56 BLAPL/0004999/2020 BIDESI JENA BIDYALOK MOHAPATRA BARKOTE /173 /2020
VS VS 0
STATE OF ODISHA I
57 BLAPL/0005000/2020 BIKRAM MALLIK UDIT RANJAN JENA MANGALPUR /301 /2019
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VS VS 0
STATE OF ODISHA I
58 BLAPL/0005001/2020 PRAKASH MUDULI KARUNAKAR GAYA GOP /200 /2019
VS VS 0
STATE OF ORISSA I
59 BLAPL/0005002/2020 TIKILI @ MOHAN KUMAR BAR RAMESH CHANDRA OJHA RUPSA /52 /2020
VS VS 0
STATE OF ORISSA I
60 BLAPL/0005003/2020 RATNAKAR BEHERA AMULYA RATNA PANDA ATHAMALLIK /102 /2018
VS VS 0
STATE OF ORISSA I
61 BLAPL/0005004/2020 SANJAY DAS PRAKASH CHANDRA JENA SINGLA /120 /2019
VS VS 0
STATE OF ODISHA I
62 BLAPL/0005005/2020 HRUSHIKESH GIRI PRAKASH CHANDRA JENA JALESWAR /190 /2020
VS VS 0
STATE OF ODISHA Il
63 BLAPL/0005006/2020 GAJENDRA MARDI PARTHA SARATHI DAS KEONJHAR TOWN /92 /2020
VS VS 0
STATE OF ODISHA I
64 BLAPL/0005007/2020 RAJESH SWAIN @ RANA PR. SINGH BYREE /174 /2019
Vs VS 0
STATE OF ORISSA I
65 BLAPL/0005008/2020 ANAND KUMAR SWAIN @ JAGU SS.RAY DELANGA /22 /2020
VS VS 0
STATE OF ORISSA I
66 BLAPL/0005009/2020 NARAYAN PADHI SK.NAYAK TIHIDI /74/2020
VS VS 0
STATE OF ODISHA I
67 BLAPL/0005010/2020 SAMBHU MAHARANA SK. BHANJA DEO TUMUDIBANDHA /85 /2019
VS VS 0
STATE OF ODISHA I
68 BLAPL/0005011/2020 GURU TEKA BABITA SAHU ORKEL /85 /2020
Vs VS 0
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STATE OF ORISSA

69 CMP/0000423/2020 SUMANGAL DEBNATH AMIT PRASAD BOSE
VS VS
NIKUNJA DEBNATH
70 CMP/0000424/2020 AURANGJEB ALLI ARIJEET MISHRA
VS VS
ABDUL HANNAN
71 CMP/0000425/2020 MANOJPANIGRAHI M/S.SAMIR KUMAR MISHRA
VS VS
SATRUGHANA PANIGRAHI
72 CMP/0000426/2020 MOTI MOHAN RAM VIVEKANANDA JENA
VS VS
HAREKRUSHAN@KISAN RAM
73 CONTC/0002842/2020 KANCHANBALA PATRA ADV
VS VS
SATYAJT MOHANTY
74 CONTC/0002843/2020 PRASANNA KU.MOHANTY ADV
VS VS
VIJAY ARORA
75 CONTC/0002844/2020 SUBHRANT KUMAR JENA ADV
VS VS
PREM CHANDA CHOUDHURY
76 CONTC/0002845/2020 JOGENDRA SAHOO ADV
VS VS
DHARMENDRA MALLIK
7 CONTC/0002846/2020 NIBEDITA PATRA SUSANTA KUMAR DASH
VS VS
BHUMESH CHANDRA BEHERA
78 CONTC/0002847/2020 BIJAYA KUMAR NAYAK ADV
VS VS
DR.MONA SARMA
79 CONTC/0002848/2020 SURYANARAYAN SAHU ADV
VS VS

NIKUNJA KUMAR DHAL
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80 CONTC/0002849/2020 MANOJKUMAR SAHOO ADV /1
VS VS 0
KAPILENDRA MISHRA I
81 CONTC/0002850/2020 RAMESH CH.DAS JK.KHUNTIA /1
VS VS 0
SANGRAMIJT NAYAK I
82 CONTC/0002851/2020 RAMESH CH.DAS JK.KHUNTIA /1
VS VS 0
SANGRAMJT NAYAK I
83 CONTC/0002852/2020 SATYABHAMA SAHOO ADV /1
VS VS 0
SANJAY KUMAR MOHANTY I
84 CONTC/0002853/2020 PRAVATI PANDA SIDHARTH SWAIN /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
85 CONTC/0002854/2020 JYOTIRMAYEE NAYAK ADV /1
VS VS 0
PRADIPTA KUMAR MOHAPATRA I
86 CONTC/0002855/2020 BILAS BEWA ADV /1
VS VS 0
RAJESH PRABHAKAR PATIL Il
87 CONTC/0002856/2020 M/SJANATA WOOD INDU ADV. /1
VS VS 0
DR.SANDIP TRIPATHY, PCCF I
88 CONTC/0002857/2020 KUNIRANI PRADHAN ADV /1
Vs VS 0
RAJESH PRABHAKAR PATIL I
89 CONTC/0002858/2020 ALOK PRADHAN ADV /1
VS VS 0
RAJESH PRABHAKAR PATIL I
% CONTC/0002859/2020 DEBAJANI PRADHAN ADV /1
VS VS 0
RAJESH PRABHAKAR PATIL I
o1 CONTC/0002860/2020 GAYADHAR PRADHAN ADV /1
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VS VS 0
RAJESH PRABHAKAR PATIL I
92 CONTC/0002861/2020 KANHU CH.PRADHAN ADV /1
VS VS 0
RAJESH PRABHAKAR PATIL I
93 CONTC/0002862/2020 TRILOCHAN PRADHAN ADV /1
VS VS 0
RAJESH PRABHAKAR PATIL Il
94 CONTC/0002863/2020 BILASH MOHAPATRA ADV /1
VS VS 0
RAJESH PRABHAKAR PATIL I
9% CONTC/0002864/2020 BABITA PRADHAN ADV /1
VS VS 0
RAJESH PRABHAKAR PATIL I
% CONTC/0002865/2020 MANORANJAN PRADHAN ADV /1
VS VS 0
RAJESH PRABHAKAR PATIL Il
97 CONTC/0002866/2020 RESHMA BEHERA ADV. /1
VS VS 0
BHABANI SANKAR CHAYANI I
98 CONTC/0002867/2020 SURYAMANI MAHAPATRA ADV /1
VS VS 0
RAJESH PRABHAKAR PATIL I
99 CONTC/0002868/2020 RAMA BALLAV BARIK PK.PATTANAYAK /1
VS VS 0
CHITRA ARUMUGAM I
100 CONTC/0002869/2020 BHAGABAT PRASAD PADHI PK.PATTANAYAK /1
VS VS 0
CHITRA ARUMUGAM I
101 CONTC/0002870/2020 SURJYA NARAYAN BADPANDA ADV /1
VS VS 0
CHITRA ARUMUGAM I
102 CONTC/0002871/2020 BHOJARAJROUT PK.PATTANAYAK /1
VS VS 0
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CHITRA ARUMUGAM I
103 CONTC/0002872/2020 RASIKA CHANDRA SAHU P.K.PATTANAYAK /1
VS VS 0
CHITRA ARUMUGAM I
104 CONTC/0002873/2020 SUBRAT PRADHAN MANOJKUMAR PATI /1
Vs VS 0
DR.JAGDEV SEN DULAL I
105 CONTC/0002874/2020 BHUMISUTA PADHAN B.N.PARIDA /1
VS VS 0
CHITRA ARUMUGAM I
106 CONTC/0002875/2020 TAPASWINI SARANGI SATYAJT SAMAL /1
VS VS 0
CHITHRA ARUMUGAM I
107 CONTC/0002876/2020 BHAGABAN BISWAL ADV /1
VS VS 0
CHITHRA BISWAL I
108 CONTC/0002877/2020 AJAYA KUMAR DAS ADV /1
Vs VS 0
CHITHRA ARUMUGAM I
109 CONTC/0002878/2020 GUNANIDHI SAHU ADV /1
VS VS 0
SURENDRA KUMAR I
110 CONTC/0002879/2020 BALAKRUSHNA MOHANTY SUKANTA KUMAR DALAI /1
VS VS 0
PRIYADARSAN SAHOO I
111 CONTC/0002880/2020 BALAKRUSHNA MOHANTY SUKANTA KUMAR DALAI /1
Vs VS 0
PRIYADARSHAN SAHOO I
112 CONTC/0002881/2020 BALAKRUSHNA MOHANTY SUKANTA KUMAR DALAI /1
VS VS 0
PRIYADARSHAN SAHOO I
113 CONTC/0002882/2020 BALAKRUSHNA MOHANTY SUKANTA KUMAR DALAI /1

VS
PRIYADARSHAN SAHOO

VS
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114 CONTC/0002883/2020 SURATHA CHANDRA GIRI ADV /1
VS VS 0
CHITHRA ARUMUGAM I
115 CONTC/0002884/2020 HIRALAL PRADHAN ADV /1
VS VS 0
CHITHRA ARUMUGAM I
116 CONTC/0002885/2020 ARUNA KUMAR DEHURY ADV /1
VS VS 0
CHITHRA ARUMUGAM I
117 CONTC/0002886/2020 PADMA CHARAN PRADHAN ADV /1
VS VS 0
CHITHRA ARUMUGAM I
118 CONTC/0002887/2020 ANTARIYAMI GIRI ADV /1
VS VS 0
CHITHRA ARUMUGAM I
119 CONTC/0002888/2020 DINABANDHU MOHAKUR ADV /1
VS VS 0
CHITHRA ARUMUGAM I
120 CONTC/0002889/2020 KESHAB CHANDRA NATH ADV /1
VS VS 0
CHITHRA ARUMUGAM Il
121 CONTC/0002890/2020 BHUSAN MOHANTA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
122 CONTC/0002891/2020 BENUDHAR KUND ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
123 CONTC/0002892/2020 KEDAR NATH PANDA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
124 CONTC/0002893/2020 NABA KISHORE BEHERA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
125 CONTC/0002894/2020 GOBARDHAN MOHANTA ADV. /1
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VS VS 0
CHITHRA ARUMUGAM I
126 CONTC/0002895/2020 PRAHALLAD CHANDRA SAHOO ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
127 CONTC/0002896/2020 TRINATH DEBATA ADV /1
VS VS 0
CHITHRA ARUMUGAM I
128 CONTC/0002897/2020 RAMA DEHURY ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
129 CONTC/0002898/2020 JAGABANDHU BISWAL ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
130 CONTC/0002899/2020 GAYADHAR BEHERA ADV /1
VS VS 0
CHITHRA ARUMUGAM Il
131 CONTC/0002900/2020 KASHINATH SAMAL ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
132 CONTC/0002901/2020 AKASH KUMAR SAHOO ADV /1
VS VS 0
CHITRA ARUMUGAM I
133 CONTC/0002902/2020 BANABIHARI ROUT ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
134 CONTC/0002903/2020 RAMAKRUSHNA MOHAPATRA ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
135 CONTC/0002904/2020 NABAKISHORE SAHOO ADV /1
VS VS 0
CHITRA ARUMUGAM I
136 CONTC/0002905/2020 BHARATI NANDA ADV. /1
VS VS 0
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CHITHRA ARUMUGAM Il
137 CONTC/0002906/2020 HADIBANDHU BEHERA ADV /1
VS VS 0
CHITRA ARUMUGAM I
138 CONTC/0002907/2020 GOKUL CHANDRA MOHANTY ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
139 CONTC/0002908/2020 AMULYA KUMAR PARIDA ADV /1
VS VS 0
CHITRA ARUMUGAM I
140 CONTC/0002909/2020 NIMAIN CHARAN GRAHACHARYA ADV. /1
VS VS 0
CHITHRA ARUMUGAM Il
141 CONTC/0002910/2020 BISHNUPRIYA SAHOO ADV /1
VS VS 0
CHITRA ARUMUGAM I
142 CONTC/0002911/2020 SARAT CHANDRA RATHA ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
143 CONTC/0002912/2020 RAJKISHORE PANDA ADV /1
VS VS 0
CHITRA ARUMUGAM I
144 CONTC/0002913/2020 DIBAKAR SAHOO ADV /1
VS VS 0
CHITRA ARUMUGAM I
145 CONTC/0002914/2020 SINIBAS RANA ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
146 CONTC/0002915/2020 BHASKAR CHANDRA DAS ADV /1
VS VS 0
CHITRA ARUMUGAM I
147 CONTC/0002916/2020 ARJUN KUMAR NAYAK ADV /1
VS VS 0

CHITRA ARUMUGAM
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148 CONTC/0002917/2020 SATRUGHNA ACHARYA ADV /1
VS VS 0
CHITRA ARUMUGAM I
149 CONTC/0002918/2020 AKSHYA KUMAR SUKLA ADV /1
VS VS 0
CHITRA ARUMUGAM I
150 CONTC/0002919/2020 DAITARI CHARAN SAHOO ADV /1
VS VS 0
CHITRA ARUMUGAM I
151 CONTC/0002920/2020 PRADEEP KUMAR JENA ADV /1
VS VS 0
CHITRA ARUMUGAM I
152 CONTC/0002921/2020 ARUN KU.MAHARANA ADV. /1
VS VS 0
PRADIP KU.DASH I
153 CONTC/0002922/2020 SASHIBHUSAN SAHOO ADV /1
VS VS 0
CHITRA ARUMUGAM I
154 CONTC/0002923/2020 RANJAN KUMAR GACHHAYAT ADV /1
VS VS 0
CHITRA ARUMUGAM Il
155 CONTC/0002924/2020 KAILASH CHANDRA MOHANTY ADV. /1
VS VS 0
PRADIP KU.DASH I
156 CONTC/0002925/2020 KISHORE CHANDRA SATAPATHY ADV. /1
Vs VS 0
STATE OF ODISHA I
157 CONTC/0002926/2020 JTENDRA KUMAR RATH JYOTIRMAYA GUPTA /1
VS VS 0
PRADIP KU.DASH I
158 CONTC/0002927/2020 PRABHU PRASAD MISHRA ADV. /1
VS VS 0
PRADIP KU.DASH I
159 CONTC/0002928/2020 PURNA CHANDRA MOHARANA ADV. /1
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VS VS 0
PRADIP KU.DASH I
160 CONTC/0002929/2020 SUSANTA KUMAR MAHANA ADV. /1
VS VS 0
PRADIP KU.DASH I
161 CONTC/0002930/2020 SHATRUGHNA SEND ADV. /1
VS VS 0
CHITRA ARUMUGAM I
162 CONTR/0000042/2020 RAMKRUSHNA PATTNAIK ADV. /10
VS VS 0
SUCHITRA BIRVA DAS I
163 CRLA/0000418/2020 MUNA@BISWAJT ROUT PANCHANAN PANIGRAHI BHUBAN /42 /2020
VS VS 0
STATE OF ODISHA I
164 CRLA/0000419/2020 GOLDEN DANDASENA@RAHUL DANDASENANIRANJAN LENKA BARIPADA TOWN /326 /2020
VS VS 0
STATE OF ODISHA Il
165 CRLA/0000420/2020 BIKASH PRADHAN JUGALA KISHORE PANDA JODA /210 /2019
VS VS 0
STATE OF ODISHA I
166 CRLA/0000421/2020 KESHABA PATRA M/S.SACHIDANANDA PADHEE MELCHHAMUNDA /92 /2019
Vs VS 0
STATE OF ODISHA I
167 CRLMA/0000113/2020 D.V.GOPAL KRISHNA RAMAKANTA DAS BERHAMPUR SADAR /180 /2019
VS VS 0
BOLU SRINIVAS I
168 CRLMC/0001185/2020 KHETRA MOHAN MUDULI BHARAT JALLI /10
VS VS 0
STATE OF ODISHA I
169 CRLMC/0001186/2020 BIJKASH SAHOO@BIKASH KUMAR SAHOO ~ SP.SAHOO /10
VS VS 0
ANITA SAHOO I
170 CRLMC/0001187/2020 SKALYANI ANANDA CHANDRA SWAIN RAYAGADA TOWN /189 /2020
Vs VS 0
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T.SARASWATI I
171 CRLMC/0001188/2020 PARIMAL JANA PRAVASH CH.JENA 110
VS VS 0
STATE OF ODISHA I
172 CRLMC/0001189/2020 TARA CHAND AGARWAL SAROJKUMAR PADHI /10
Vs VS 0
STATE OF ODISHA I
173 CRLMC/0001190/2020 AJAY KUMAR SAHU H.N.MOHAPATRA 110
VS VS 0
BARASARANI SAHU I
174 CRLMC/0001191/2020 BIBHU PRASAD SARANGI H.M.DHAL MAHILA P.S.(BBSR) /34 /2020
VS VS 0
STATE OF ODISHA I
175 CRLMC/0001192/2020 SUMAN CHATTOPADHYAY DEVASHIS PANDA /10
VS VS 0
REPUBLIC OF INDIA I
176 CRLMC/0001193/2020 RAMESH CHANDRA PRADHAN@RAMESH PRATHEMARANIAN SWAIN ERASAMA /50 /1994
Vs VS 0
STATE OF ODISHA I
177 CRLMC/0001194/2020 SANYAS| PRADHAN PRASANNA KUMAR PARHI BALIAPAL /30/2018
VS VS 0
STATE OF ORISSA I
178 CRLMC/0001195/2020 PINKU@BISWAJT NAIK B.RROUTRAY SAMAL /73/2017
VS VS 0
STATE OF ODISHA I
179 CRLMP/0000756/2020 DEBASHISH NANDA BYOMAKESH TRIPATHY /10
Vs VS 0
STATE OF ODISHA I
180 CRLMP/0000757/2020 DEEPIKA JENA BYOMAKESH TRIPATHY /10
VS VS 0
STATE OF ODISHA I
181 CRLMP/0000758/2020 SATYA NARYAN JENA BIKRAM KESHARI RAJ 110

VS
D.C.P, BHUBANESWAR

VS
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182 CRLMP/0000759/2020 ITISHREE PATRA S.SENAPATI /10
VS VS 0
CH.AKSHAYA KUMAR PATRA I
183 CRLMP/0000760/2020 PRADEEP@PRADIP KUMAR MOHAPATRA  M/S.JK.KHUNTIA 110
VS VS 0
STATE OF ODISHA I
184 CRLMP/0000761/2020 CHAMPA BEWA@BEHERA ANANTA NARAYAN PATTANAYAK 110
VS VS 0
STATE OF ODISHA I
185 CRLMP/0000762/2020 BANAMBAR BARIK JK.KHANDAYATRAY /10
VS VS 0
STATE OF ODISHA I
186 CRLM P/0000763/2020 MANASH BARAL M/SALOK KUMAR DAS /10
VS VS 0
STATE OF ODISHA I
187 CRLMP/0000764/2020 PRASANTA KUMAR BEHERA RANJAN KU.NAIK /10
VS VS 0
STATE OF ODISHA I
188 CRLMP/0000765/2020 ANNAPURNA BHUJABAL JK.KHANDAYATRAY /10
VS VS 0
STATE OF ODISHA Il
189 CRLM P/0000766/2020 JANU SAHANI M/S.B.N.PARIDA /10
VS VS 0
STATE OF ODISHA I
190 CRLMP/0000767/2020 RASMITA SAMAL RACHARY /10
Vs VS 0
STATE OF ODISHA I
101 CRLMP/0000768/2020 PRASANTA KUMAR BAG SAUMYA RANJAN PRADHAN LAIKERA /140 /2020
VS VS 0
D.G.P, CUTTACK I
192 CRLMP/0000769/2020 RADHAKRUSHNA JENA@RADHASHYAM PRASARSRENDRA PATTANIK /10
VS VS 0
STATE OF ODISHA I
193 CRLMP/0000770/2020 ABAKASH BALA SAMARENDRA BAHADUR /10
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VS VS 0
DEBJANI PALAI I
194 CRLMP/0000771/2020 SITAKANTA PADHI JAYAKRISHNA MOHAPATRA /10
VS VS 0
STATE OF ODISHA I
195 CRLREV/0000321/2020  RAJA MAHALIK@RAJA MAHALLIK AMULYA RATNA PANDA SAHADEV KHUNTA /244 /2019
VS VS 0
STATE OF ODISHA I
196 CRLREV/0000322/2020  BINAYAK MISHRA R.N.MOHANTY /10
VS VS 0
STATE OF ODISHA I
197 FAO/0000612/2020 NARTIONAL INSURANCE CO. LTD. RAMANI RANJAN MOHANTY /1
VS VS 0
TUNI DEI I
198 FAO/0000613/2020 THE DIVISIONAL MANAGER, M/S. NEW |NDIANYSSAR/BEEE RODAED. /1
VS VS 0
BALLAV DEHURY Il
199 FAO/0000614/2020 STATE OF ODISHA SR.S.C. (SAND ME) /1
VS VS 0
M.C. OF HIRIPALI HIGH SCHOOL I
200 FAO/0000615/2020 DIVISIONAL MANAGER, NATIONAL INSURANGEASANTAK UMAR MAHALI /1
Vs VS 0
CHITA RANJAN SWAIN I
201 FAO/0000616/2020 M.C. OF BRAJAMOHAN HIGH SCHOOL, JARADBHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
202 MACA/0000522/2020 THE NEW INDIA ASSURANCE CO. LTD. SUSANTA KUMAR DASH /1
VS VS 0
SULOCHANA NALLA I
203 MACA/0000523/2020 NATIONAL INSURANCE CO. LTD. MRINALINI PADHI /1
VS VS 0
SANTANU DASH I
204 MACA/0000524/2020 THE NEW INDIA ASSURANCE CO. LTD. SK.SWAIN /1
Vs VS 0
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205

MACA/0000525/2020

PRABHU RANJAN NAYAK

DIVISIONAL MANAGER, NEW INDIA ASSURANCEGTDSED.

I
11

VS VS 0
LOPAMUDRA PRADHAN I
206 MACA/0000526/2020 M/S. BAJAJALLIANZ G.I.CO. LTD. SAYED ASIT ALI /1
Vs VS 0
PUNIA MAJHI I
207 MACA/0000527/2020 ORIENTAL INSURANCE CO. LTD. SOMNATH ROY /1
VS VS 0
SUSHILA DAS I
208 MACA/0000528/2020 ORIENTAL INSURANCE CO. LTD. SOMNATH ROY /1
VS VS 0
JAYANTI JENA I
209 MACA/0000529/2020 ORIENTAL INSURANCE CO. -LTD. SOMNATH ROY /1
VS VS 0
BASANTI JENA I
210 MATA/0000075/2020 SMITA NAYAK PRABIR KUMAR RAY /1
Vs VS 0
MANABHANJAN BAL I
211 RSA/0000168/2020 ABHIMANYU BARIK BHAGABAN BEHERA /1
VS VS 0
NARAYAN CH.SAHU I
212 RSA/0000169/2020 TUSHAR MOHANTY AMIT PRASAD BOSE /1
VS VS 0
PRATIMA MOHANTY I
213 RVWPET/0000254/2020  SANTOSH KUMAR JAYASINGH SHAKTI DATTA TRIPATHY /1
Vs VS 0
AJAY KUMAR PANDA I
214 RVWPET/0000255/2020  ANWARI BEGUM AJAY KUMAR ROY /1
VS VS 0
NIHAR RANJAN SAMAL I
215 RVWPET/0000256/2020  M/S SREE METALIKS SIDHARTHA RAY /1

VS
UNION OF INDIA

VS
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216 WA/0000439/2020 CANARA BANK AMIYA KUMAR MISHRA (2) /1
VS VS 0
NACHIKETA DASH I
217 WA/0000440/2020 STATE OF ODISHA S.C. (SAND ME) /1
VS VS 0
NIRANJAN PANDA I
218 WA/0000441/2020 STATE OF ODISHA S.C. (SAND ME) /1
VS VS 0
SURENDRA PR.BARIK I
219 WA/0000442/2020 STATE OF ODISHA SR.S.C. (SAND ME) /1
VS VS 0
SHATRUGHAN GIRI I
220 WA/0000443/2020 STATE OF ODISHA SR.S.C. (SAND ME) /1
VS VS 0
DINABANDHU MOHAKUR I
221 WA/0000444/2020 STATE OF ODISHA SR.S.C. (SAND ME) /1
VS VS 0
RANJAN KUMAR SAHU I
222 WA/0000445/2020 STATE OF ODISHA AGA. /1
VS VS 0
HEMALATA DEVI Il
223 WA/0000446/2020 STATE OF ODISHA AGA. /1
VS VS 0
SHARON PRADHAN I
224 WA/0000447/2020 STATE OF ODISHA AGA. /1
Vs VS 0
MANORANJAN JENA I
225 WP(C)/0017149/2020 PRAKASH CHANDRA PRADHAN KK.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0017150/2020 PRAFULLA KUMAR PANDA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
227 WP(C)/0017151/2020 SUKESHI TRIPATHY K.K.SWAIN /1
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VS VS 0
STATE OF ODISHA I
228 WP(C)/0017152/2020 SARADA GOPAL PATTNAIK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0017153/2020 SANTANU KUMAR BARIK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
230 WP(C)/0017154/2020 SAROJKUMAR SAHOO K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
231 WP(C)/0017155/2020 SUSHANT KUMAR NAHAK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0017156/2020 SAROJA KUMAR ROUT K.K.SWAIN /1
VS VS 0
STATE OF ODISHA Il
233 WP(C)/0017157/2020 MANOJKUMAR MOHANTY K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
234 WP(C)/0017158/2020 SUBASA CHANDRA PANDA K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0017159/2020 PRATAP KUMAR PATI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
236 WP(C)/0017160/2020 RATIKANTA PARIDA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0017161/2020 KULAMANI JENA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
238 WP(C)/0017162/2020 BICHITRA KUMAR SAHU K.K.SWAIN /1
Vs VS 0
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STATE OF ODISHA I
239 WP(C)/0017163/2020 M/S.PANDA INFRAPROJECT LIMITED DEBENDRA KUMAR DWIBEDI /1
VS VS 0
STATE OF ODISHA I
240 WP(C)/0017164/2020 SWARNAPRAVA DEI G.K.NANDA /1
Vs VS 0
STATE OF ODISHA I
241 WP(C)/0017165/2020 TANKADHAR PRADHAN G.K.NANDA /1
VS VS 0
STATE OF ODISHA I
242 WP(C)/0017166/2020 ANUPAMA SAHOO G.K.NANDA /1
VS VS 0
STATE OF ODISHA I
243 WP(C)/0017167/2020 FAKIR CHARAN SAHOO PRAVAT RANJAN SUTAR /1
VS VS 0
COLLECTOR CUTTACK I
244 WP(C)/0017168/2020 GANESH PARIDA MANASI MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0017169/2020 SANKAR NAHAK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0017170/2020 DR.DURGA CHARAN BISWAL JM.PATTANAIK /1
VS VS 0
STATE OF ODISHA I
247 WP(C)/0017171/2020 SUSANTA KUMAR NISHANKA SIDDHARTH PRASAD MISHRA /1
Vs VS 0
THE REGISTRAR OF COOPERATIVE SOCIETIES I
248 WP(C)/0017172/2020 SUKADEV SINGH PRAVAT RANJAN SUTAR /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0017173/2020 DIBAKAR MUDULI ANTARYAMI SWAIN /1

VS
COLLECTOR CUTTACK

VS
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250 WP(C)/0017174/2020 SUJATA DAS DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ORISSA I
251 WP(C)/0017175/2020 SUJATA RANI RATH DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ORISSA I
252 WP(C)/0017176/2020 UTTAM MOHANTY ANTARYAMI SWAIN /1
VS VS 0
COLLECTOR CUTTACK I
253 WP(C)/0017177/2020 ASUTOSH SAHU NARENDRA PRASAD RATHA /1
VS VS 0
STATE BANK OF INDIA I
254 WP(C)/0017178/2020 RAM KRUSHNA MISHRA SAPAN KUMAR PAL /1
VS VS 0
STATE OF ORISSA I
255 WP(C)/0017179/2020 HOTEL MOTI (P) LTD SARADA PRASANNA SARANGI /1
VS VS 0
ANDHRA BANK I
256 WP(C)/0017180/2020 RAJENDRA NAYAK SAPAN KUMAR PAL /1
VS VS 0
STATE OF ORISSA Il
257 WP(C)/0017181/2020 GITANJALI ROUT B.STRIPATHY..1 /1
VS VS 0
STATE OF ODISHA I
258 WP(C)/0017182/2020 KAILASH CHANDRA PATRA JAYADEBA BEHERA /1
Vs VS 0
THE COLLECTOR KHURDA I
259 WP(C)/0017183/2020 BARANRAM MISHRA P.C.AACHARYA /1
VS VS 0
STATE OF ORISSA I
260 WP(C)/0017184/2020 MANORANJAN PARICHA JK.KHUNTIA /1
VS VS 0
COLLECTOR KANDHAMAL I
261 WP(C)/0017185/2020 BIRENDRA KUMAR NAYAK P.CACHARYA /1
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VS
STATE OF ORISSA

VS

0
1"

262 WP(C)/0017186/2020 RASMITA MOHAPATRA BAMADEV BARAL /1
VS VS 0
THE INSPECTOR GENERAL OF REGISTRATION I
263 WP(C)/0017187/2020 SUMANTA KUMAR PARIDA P.C.AACHARYA /1
VS VS 0
STATE OF ORISSA I
264 WP(C)/0017188/2020 KAMINIBALA SETHI P.C.AACHARYA /1
Vs VS 0
STATE OF ORISSA I
265 WP(C)/0017189/2020 DILLIPKUMAR NAYAK BISWABIHARI MOHANTY /1
VS VS 0
ODISHA STAFF SECLECTION COMMISSION I
266 WP(C)/0017190/2020 PRASANTA KUMAR PATI P.C.AACHARYA /1
VS VS 0
STATE OF ORISSA I
267 WP(C)/0017191/2020 RADHARANI NAYAK BIKIRAM KESHARI MOHANTY /1
VS Vs 0
STATE OF ODISHA I
268 WP(C)/0017192/2020 SAMAYA MAHARANA MAHESWAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0017193/2020 DUTI KRISHNA MAHARANA SAPAN KUMAR PAL /1
VS VS 0
STATE OF ORISSA I
270 WP(C)/0017194/2020 PREM BAG NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
271 WP(C)/0017195/2020 NARAYAN BAG MANAS PATI /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0017196/2020 M/S. JAGAT JANANI SERVICES JAGABANDHU SAHOO /1

VS

VS
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GOODS AND SERVICE TAX COUNCIL I
273 WP(C)/0017197/2020 BHOLA SHANKAR BEHERA S.C.SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0017198/2020 PRASANNA KUMAR SAHU MANAS PATI /1
Vs VS 0
STATE OF ODISHA I
275 WP(C)/0017199/2020 DEBI PRASAD MISHRA AUROBINDA SAHOO /1
VS VS 0
STATE OF ORISSA I
276 WP(C)/0017200/2020 DR.SAUMYA RANJAN PATRA SIDHARTH PRASAD DAS /1
VS VS 0
UNION OF INDIA I
277 WP(C)/0017201/2020 DOLAGOBINDA MAHUNTA SK.NAYAK 2 /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0017202/2020 GHASI RAM SATAPATHY MANAS PATI /1
Vs VS 0
STATE OF ODISHA I
279 WP(C)/0017203/2020 SRIDHAR BEHERA SK.NAYAK /1
VS VS 0
THE COLLECTOR CUTTACK I
280 WP(C)/0017204/2020 NIRANJAN NAYAK PRAVASH CH.JENA /1
VS VS 0
MANAGING DIRECTOR CHOLA MANDALAM INVESTMENT AND FINANCE COMPANY LTD I
281 WP(C)/0017205/2020 SATYA NARAYAN SINGH SRIKANTA KUMAR NATH /1
Vs VS 0
STATE OF ODISHA I
282 WP(C)/0017206/2020 PRAMOD KUMAR PATEL MANAS PATI /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0017207/2020 DILLESWARO MANDALA SIDHARTH PRASAD DAS /1

VS VS
STATE OF ODISHA

Page 25/63

0
"



ORISSA HIGH COURT

FILING REPORT ASON :17/07/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
284 WP(C)/0017208/2020 NARAYAN CHANDRA SAHU PRADEEP KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
285 WP(C)/0017209/2020 MIRZA ABDUL RAHIM MANAS PATI /1
VS VS 0
STATE OF ODISHA I
286 WP(C)/0017210/2020 SANJIBA KUMAR BEHERA PRAVASH CH.JENA /1
VS VS 0
COLLECTOR NAYAGARH I
287 WP(C)/0017211/2020 PREMCHAND DAS BHAGABAN BEHERA /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0017212/2020 PRAFULLA KUMAR BEHERA SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
289 WP(C)/0017213/2020 PARTHASARATHI BISWAL BANABIHARI RAY /1
VS VS 0
STATE OF ORISSA I
290 WP(C)/0017214/2020 ABHIMANY U SAHOO PRADIPTA KUMAR SINGH /1
VS VS 0
STATE OF ODISHA Il
291 WP(C)/0017215/2020 SARAT KUMAR PARIDA BANABIHARI RAY /1
VS VS 0
STATE OF ORISSA I
292 WP(C)/0017216/2020 ACHYUTANANDA PANDA PRASANTA KUMAR SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
203 WP(C)/0017217/2020 RAMESH CHANDRA DALAI BANABIHARI RAY /1
VS VS 0
STATE OF ORISSA I
294 WP(C)/0017218/2020 BIJAYA KUMAR DASH BANABIHARI RAY /1
VS VS 0
STATE OF ORISSA I
295 WP(C)/0017219/2020 RAJAN PRASAD PRAFULLA KUMAR RATH /1
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VS VS 0
STATE OF ODISHA I
296 WP(C)/0017220/2020 SURENDRA NATH BARIK PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
297 WP(C)/0017221/2020 SANGHAMITRA MOHANTY PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
298 WP(C)/0017222/2020 DAMAYANTI PATI RAMANATH ACHARYA /1
Vs VS 0
STATE OF ODISHA I
299 WP(C)/0017223/2020 UTTAM MOHANTY ANTARYAMI SWAIN /1
VS VS 0
COLLECTOR, CUTTACK I
300 WP(C)/0017224/2020 CHHAYA SAHU PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
301 WP(C)/0017225/2020 M/SLAXMI AUTO COMBINE BHABANI PMOHANTY /1
VS Vs 0
THE SALES TAX OFFICER ANGUL I
302 WP(C)/0017226/2020 NAMITABALA SWAIN JTENDRA KUMAR DIGAL /1
Vs VS 0
STATE OF ODISHA I
303 WP(C)/0017227/2020 KUMUD BIHARI BEDBAK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
304 WP(C)/0017228/2020 JTENDRA NATH SAHU SATYA RANJAN PATI /1
VS VS 0
STATE OF ODISHA I
305 WP(C)/0017229/2020 JAYAPRAKASH PRADHAN RAMA KRISHNA BISOI /1
Vs VS 0
STATE OF ODISHA I
306 WP(C)/0017230/2020 BHIMA BEHERA ARJUN CH.BEHERA /1

VS

VS
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STATE OF ODISHA I
307 WP(C)/0017231/2020 DURYODHAN NAYAK KEDAR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
308 WP(C)/0017232/2020 RAMESH NAYAK KEDAR KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
309 WP(C)/0017233/2020 JOGI NAYAK KEDAR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
310 WP(C)/0017234/2020 RANJT KESHARI SWAIN GOPINATH MISHRA /1
VS VS 0
COLLECTOR-CUM-CHAIRMAN OF DISTRICT SELECTION COMMITTEE I
311 WP(C)/0017235/2020 SUDARSAN PANDA BRAJA KISHORE PANDA /1
VS VS 0
COLLECTOR CUTTACK I
312 WP(C)/0017236/2020 ABHIMANYU SAHU SIDHARTH SWAIN /1
Vs VS 0
STATE OF ODISHA I
313 WP(C)/0017237/2020 KUMARI JANGYASENI SAHU SUBARAJJENA /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0017238/2020 K.PRABHATI REDDY S.SENAPATI /1
VS VS 0
THE COMMISSIONER CUM SECRETARY I
315 WP(C)/0017239/2020 SARAT KUMAR NAYAK SUVENDU KUMAR RAY /1
Vs VS 0
STATE OF ODISHA I
316 WP(C)/0017240/2020 GOKULANDANDA PARIDA PABITRA KUMAR BEHERA /1
VS VS 0
THE SECRETARY HOUSING AND URBAN DEVELOPMENT I
317 WP(C)/0017241/2020 DUSASAN JENA SIDHARTH SWAIN /1

VS
STATE OF ODISHA

VS
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318 WP(C)/0017242/2020 BHABANI SHANKAR PATTANAIK BHAGABAN MOHANTY /1
VS VS 0
TAHASILDAR, BBSR I
319 WP(C)/0017243/2020 SIDHESWAR PANIGRAHI SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
320 WP(C)/0017244/2020 NORTH ODISHA SCHOOL OF ENGINEERING, BBHNSABORAMOHANTY /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0017245/2020 SATYA BHAMA MAHALA SIDHARTH SSWAIN /1
VS VS 0
STATE OF ODISHA I
322 WP(C)/0017246/2020 JAYANTI BASTIA SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
323 WP(C)/0017247/2020 ARUN KUMAR GIRI K.SWAIN /1
VS VS 0
STATE OF ODISHA I
324 WP(C)/0017248/2020 BIKRAMADITYA NAYAK DINESH KUMAR PANDA /1
VS VS 0
STATE OF ODISHA Il
325 WP(C)/0017249/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE /1
VS VS 0
SANTOSH KUMAR PRADHAN I
326 WP(C)/0017250/2020 RAMNATH KEUT ADHIRAJMOHANTY /1
Vs VS 0
STATE OF ODISHA I
327 WP(C)/0017251/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE /1
VS VS 0
TRILOCHAN MALLICK I
328 WP(C)/0017252/2020 SUBODHA CHANDRA BARIK K.SWAIN /1
VS VS 0
STATE OF ODISHA I
329 WP(C)/0017253/2020 GURU CHARAN NAYAK BAIBASWETA PANIGRAHI /1
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VS VS 0

DIRECTOR OF AGRICULTURAL MARKETING-CUM-MEMBER I
330 WP(C)/0017254/2020 HARIKRUSHNA KAIBARTA ASIT KU.CHAUDHURY /1

VS VS 0

331

332

333

334

335

336

337

338

339

340

WHP(C)/0017255/2020

WP(C)/0017256/2020

WP(C)/0017257/2020

WP(C)/0017258/2020

WHP(C)/0017259/2020

WP(C)/0017260/2020

WP(C)/0017261/2020

WHP(C)/0017262/2020

WHP(C)/0017263/2020

WP(C)/0017264/2020

STATE OF ODISHA

SARAT CHANDRA MOHANTY
VS

STATE OF ODISHA
ABHIMANYU MOHANTA

VS

STATE OF ODISHA

SAILA KUMA BARIK

VS

STATE OF ODISHA

NIKUNJA KUMAR MISHRA
VS

STATE OF ODISHA
TILOTAMA MIRDHA

VS

STATE OF ODISHA

KALI PRASAD RAIGURU

VS

STATE OF ODISHA
JAYARAM GHADEI

VS

STATE OF ODISHA
SUBHADARSHINI CHHOTRAY
VS

SAILENDRA MOHANTY
RAJENDRA NATH MOHANTA
VS

STATE OF ODISHA
SAILABALA MISHRA

VS

ALOK KUMAR PANDA

VS

K.SWAIN
VS

K.SWAIN
VS

K.SWAIN
VS

BIPLABA P.B.BAHALI

VS

A.SATPATHY
VS

ANUPAM DASH
VS

RANJT MOHANTY
VS

ANUPAM DASH
VS

GOKHA BEHERA
VS
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ORISSA HIGH COURT

FILING REPORT ASON :17/07/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
COMMISSIONER-CUM-SECRETARY TO GOVT. SAND ME DEPT. Il
341 WP(C)/0017265/2020 NRUSINGHA PRASAD SAHOO GOKHA BEHERA /1
VS VS 0
COMMISSIONER-CUM-SECRETARY TO GOVT.DEPT.OF HIGHER EDUCATION I
342 WP(C)/0017266/2020 REVENSHAW UNIVERSITY SANJAY KUMAR MISHRA /1
VS VS 0
THE PRESIDING OFFICER LABOUR COURT I
343 WP(C)/0017267/2020 MD.MUSTAQUE DEBASIS MISHRA /1
VS VS 0
STATE OF ODISHA I
344 WP(C)/0017268/2020 BRAJA MOHAN MAHAKUR JAGABANDHU SAHU /1
VS VS 0
STATE OF ODISHA Il
345 WP(C)/0017269/2020 RAMA KRUSHNA PATTNAIK JAYADEBA BEHERA /1
VS VS 0
COLLECTOR NAYAGARH I
346 WP(C)/0017270/2020 ARNAPURNA KAR ASHOK PATTNAIK /1
Vs VS 0
STATE OF ODISHA I
347 WP(C)/0017271/2020 KALANDI CHARAN SAHU AMIT PRASAD BOSE /1
VS VS 0
NATIONAL HIGHWAY AUTHORITY OF INDIA I
348 WP(C)/0017272/2020 SUBHENDRA KUMAR MISHRA G.N.MISHRA /1
VS VS 0
STATE OF ODISHA I
349 WP(C)/0017273/2020 GITANJALI HARICHANDAN ANAM CHARAN PANDA /1
VS VS 0
STATE OF ODISHA I
350 WP(C)/0017274/2020 LAXMIPRIYA PANDA JEENU KAR /1
VS VS 0
STATE OF ODISHA I
351 WP(C)/0017275/2020 MANOJKUMAR DAS APATTANAIK /1
VS VS 0

STATE OF ODISHA
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
352 WP(C)/0017276/2020 SIBANANDA SAHOO SUBRATA MISHRA /1
VS VS 0
MUNICIPAL COMMISSIONER-CUM-CHAIR PERSON OF TOWN VENDING COMMITTEE,BBSR I
353 WP(C)/0017277/2020 SRIRAM NAIK BANABIHARI RAY /1
VS VS 0
STATE OF ORISSA I
354 WP(C)/0017278/2020 PARBATI BEHERA PRABODHA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
355 WP(C)/0017279/2020 LAXMIPRIYA BEHERA@JANI PRATIK DASH /1
VS VS 0
THE REVENUE DIVISIONAL COMMISSIONER(SD) I
356 WP(C)/0017280/2020 SANTOSH KUMAR SAHOO AMIT KUMAR SAA /1
VS VS 0
STATE OF ODISHA I
357 WP(C)/0017281/2020 UDEEP KUMAR RAITA MADAN SUNDAR BEHERA /1
VS VS 0
STATE OF ODISHA I
358 WP(C)/0017282/2020 SMRUTIMAY EE SAHOO SUBRATA MISHRA /1
VS VS 0
MUNICIPAL COMMISSIONER-CUM-CHAIRPERSON OF TOWN VENDING COMMITTEE, BBSR Il
359 WP(C)/0017283/2020 DEBASIS MISHRA M/S SK. PATTNAIK /1
VS VS 0
STATE OF ODISHA I
360 WP(C)/0017284/2020 KASHINATH PARIDA BAIDHAR SAHOO /1
Vs VS 0
STATE OF ODISHA I
361 WP(C)/0017285/2020 HEMANTA KUMAR SAHOO KISHORE KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
362 WP(C)/0017286/2020 KAILASH CHANDRA SWAIN BAIDHAR SAHOO /1
VS VS 0
REGISTAR CO-OPERATIVE SOCIETIES I
363 WP(C)/0017287/2020 RAMESH CHANDRA PADHI B.P.SATHPATHY /1
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
THE ADDIONAL CHIEF SECRETARY, HEALTH AND F.W. I
364 WP(C)/0017288/2020 ULLASH KHUNTIA M/S SK.PATTNAIK /1
VS VS 0
STATE OF ODISHA I
365 WP(C)/0017289/2020 SUJT KUMAR BEHERA M.R.PADHI /1
VS VS 0
STATE OF ODISHA I
366 WP(C)/0017290/2020 SUBASH CHANDRA MOHANTY M/S SATYABRATA MOHANTY /1
Vs VS 0
STATE OF ODISHA I
367 WP(C)/0017291/2020 PANDIT DIGAL AK.SAHOO /1
VS VS 0
STATE OF ORISSA I
368 WP(C)/0017292/2020 SUBASH CHANDRA MOHANTY M/S SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
369 WP(C)/0017293/2020 ACHYUTANANDA NAYAK A.B.PARIDA /1
VS Vs 0
COMMISSIONER-CUM-SECRETATY, SAND ME ODISHA i
370 WP(C)/0017294/2020 SUBASH CHANDRA MOHANTY M/S SATYABRATA MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
371 WP(C)/0017295/2020 SUBSH CHANDRA MOHANTY M/S SUKANTA KUMAR DALAI /1
VS VS 0
STTAE OF ODISHA I
372 WP(C)/0017296/2020 SUBASH CHANDRA MOHANTY M/S SATYABRATA MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
373 WP(C)/0017297/2020 SUBASH CHANDRA MOHANTY M/S SATYABRATA MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
374 WP(C)/0017298/2020 SUBASH CHANDRA MOHANTY M/S SATYABRATA MAHAPATRA /1

VS

VS
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STATE OF ODISHA I
375 WP(C)/0017299/2020 SUDAYA BEHERA BIDYADHAR MANASINGH /1
VS VS 0
THE STATE OF ORISSA I
376 WP(C)/0017300/2020 BAIDHAR MALIK BIDYADHAR MANASINGH /1
Vs VS 0
THE STATE OF ODISHA I
377 WP(C)/0017301/2020 SAROJKU.PANDA BIDYADHAR MANASINGH /1
VS VS 0
THE STATE OF ODISHA I
378 WP(C)/0017302/2020 RAMESH CHANDRA SWAIN BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
379 WP(C)/0017303/2020 RAJU MOHANTA BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
380 WP(C)/0017304/2020 PRASANNA KUMAR DAS BIRAJA PRASANNA SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
381 WP(C)/0017305/2020 SHIBANANDA SAHOO BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
382 WP(C)/0017306/2020 SUBRAT KUMAR PANIGRAHI BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
383 WP(C)/0017307/2020 ABHIMANYU MALLICK K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
384 WP(C)/0017308/2020 MANORAMA GHADEI SOMADARSAN MOHANTY /1
VS VS 0
NORTHERN ELECTRICITY SUPPLY COMPANY (NESCO) I
385 WP(C)/0017309/2020 MADHUSMITA MOHANTY KALPATARU ROUT /1

VS
STATE OF ODISHA

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
386 WP(C)/0017310/2020 PRAMOD KUMAR ROUT ASHOK KUMAR MOHANTY /1
VS VS 0
THE SUPERINTENDING ENGINEER ELECTRICAL CIRCLE I
387 WP(C)/0017311/2020 A.RAMA KRISHNA SD.DAS /1
VS VS 0
STATE OF ODISHA I
388 WP(C)/0017312/2020 BINAPANI SAHOO PRATAP CHANDRA MISHRA /1
VS VS 0
GENERAL MANAGER, EAST COAST RAILWAYS I
389 WP(C)/0017313/2020 ASIMA MITRA SAHU UMESH CHANDRA MOHANTY /1
VS VS 0
STATE OF ODISHA I
390 WP(C)/0017314/2020 D.A.V. PUBLIC SCHOOL MAHANADI COAL FIEBDEAD /1
VS VS 0
STATE OF ODISHA I
301 WP(C)/0017315/2020 DAV PUBLIC SCHOOL MAHANADI COALFIELB®.DAS /1
VS VS 0
STATE OF ODISHA I
392 WP(C)/0017316/2020 DR.BIBHUTI BHUSAN LENKA SK.SAMAL /1
VS VS 0
STATE OF ODISHA Il
393 WP(C)/0017317/2020 BHUBANESWAR RATH GURU PRASAD PATTNAIK /1
VS VS 0
STATE OF ODISHA I
394 WP(C)/0017318/2020 BIBHUTI BHUSAN DAS GURU PRASAD PATTNAIK /1
Vs VS 0
STATE OF ODISHA I
395 WP(C)/0017319/2020 MIHIR KUMAR MOHANTY DEBENDRA KUMAR DWIBEDI /1
VS VS 0
UNION OF INDIA I
396 WP(C)/0017320/2020 BIMALENDU PRADHAN MOHIT AGARWAL /1
VS VS 0
STATE OF ODISHA I
397 WP(C)/0017321/2020 MAMA PARIDA DINESH KUMAR PANDA /1
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VS
FOOD CORPORATION OF INDIA

VS

0
1"

398 WP(C)/0017322/2020 SAMIR KUMAR MOHANTY DEBENDRA KUMAR DWIBEDI /1
VS VS 0
UNION OF INDIA I
399 WP(C)/0017323/2020 PURNAMASI DAS GURU PRASAD PATTNAIK /1
VS VS 0
STATE OF ODISHA I
400 WP(C)/0017324/2020 NIRANJAN PANDA ASIT KU JENA /1
Vs VS 0
STATE OF ODISHA I
401 WP(C)/0017325/2020 DR. ABINASHI SABYASACHI SETHY AVIJIT MISHRA /1
VS VS 0
STATE OF ODISHA I
402 WP(C)/0017326/2020 BHABANEE MEHER G.PPATTANAIK /1
VS VS 0
STATE OF ODISHA I
403 WP(C)/0017327/2020 RAMAKANTA NAYAK SUSANTA KUMAR MISHRA /1
VS Vs 0
STATE OF ORISSA I
404 WP(C)/0017328/2020 SESHADEV SAHU GURU PRASAD PATTNAIK /1
Vs VS 0
STATE OF ODISHA I
405 WP(C)/0017329/2020 SHRABANI PURI GURU PRASAD PATTNAIK /1
VS VS 0
STATE OF ODISHA I
406 WP(C)/0017330/2020 DR. RASMITA SAHOO AVIIT MISHRA /1
VS VS 0
STATE OF ODISHA I
407 WP(C)/0017331/2020 KADAMTOLA CHOUDHURY GURU PRASAD PATTNAIK /1
Vs VS 0
STATE COMMISSIONER CUM SECRETARY DEPT.OF SAND ME I
408 WP(C)/0017332/2020 BISHNU MOHAN SAHU GURU PRASAD PATTNAIK /1

VS

VS
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STATE OF ODISHA Il
409 WP(C)/0017333/2020 SANJAY KUMAR BUGUDI PRABODHA CH.NAYAK /1
VS VS 0
STATE OF ODISHA I
410 WP(C)/0017334/2020 SATYABRATA SWAIN ANUP UDAYA SENAPATI /1
VS VS 0
STATE OF ODISHA I
411 WP(C)/0017335/2020 AVAYA RANJAN SAHOO ANUP UDAYA SENAPATI /1
VS VS 0
STATE OF ODISHA I
412 WP(C)/0017336/2020 M/sVASUNDHARA COAL CARRIESPVT. LTD. PRASANJEET MOHAPATRA /1
VS VS 0
MAHANADI COALFIELDSLTD. Il
413 WP(C)/0017337/2020 JYOTSHNA RANI BASTIA ANUP UDAYA SENAPATI /1
VS VS 0
STATE OF ODISHA I
414 WP(C)/0017338/2020 SANJIB KUMAR DASH M/S SANGRAM JENA /1
Vs VS 0
STATE OF ODISHA I
415 WP(C)/0017339/2020 PRAVAT KUMAR PATRA ANUP UDAYA SENAPATI /1
VS VS 0
STATE OF ODISHA I
416 WP(C)/0017340/2020 DR. RAJENDRA DAS M/S SANGRAM JENA /1
VS VS 0
STATE OF ODISHA I
417 WP(C)/0017341/2020 M/SN.C.CLTD. SK.SANGANERIA /1
VS VS 0
ODISHA INDUSTRIAL INFRASTRUCTURE DEVELOPMENT CORPORATION (IDCO) I
418 WP(C)/0017342/2020 ICICI LOMBARD GENERAL INSURANCE COMRAMS\GIPTDUTTA /1
VS VS 0
MANORANJAN MUDULI I
419 WP(C)/0017343/2020 SUPRAVA KUMARI SAHOO ANUP UDAYA SENAPATI /1
VS VS 0
STATE OF ODISHA Il
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420 WP(C)/0017344/2020 JAYA KRUSHNA PANDA M/S SANGRAM JENA /1
VS VS 0
STATE OF ODISHA I
421 WP(C)/0017345/2020 DR.DAITARY SAHOO SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
422 WP(C)/0017346/2020 M/S JAGANNATH SERVICE MANA MOHAN PATTANAYAK /1
VS VS 0
THE UNION OF INDIA I
423 WP(C)/0017347/2020 M/S.ROOMI CHEMICALS AND PACKING AMAR KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
424 WP(C)/0017348/2020 DURJAY KUMAR ROUT M/SPPARTHA SARATHI NAYAK /1
VS VS 0
COMMISSIONER-CUM-SECRETARY I
425 WP(C)/0017349/2020 SRIKANTA BALLAVA SAMANTA M/S SANGRAM JENA /1
VS VS 0
STATE OF ODISHA I
426 WP(C)/0017350/2020 DHANAJAY KAR M/S SANGRAM JENA /1
VS VS 0
STATE OF ODISHA Il
427 WP(C)/0017351/2020 PRADYUMNA KISHORE BEHERA BIPIN BIHARI JAYASINGH /1
VS VS 0
ORISSA HUMAN RIGHTS COMMISSION I
428 WP(C)/0017352/2020 RAJA KISHORE SAHOO N.K.SAHU /1
Vs VS 0
STATE OF ORISSA I
429 WP(C)/0017353/2020 PRAVA RANJAN MISHRA CHINMAYA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
430 WP(C)/0017354/2020 SUSANTA KUMAR PATI M/S.L.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
431 WP(C)/0017355/2020 MINATI MISHRA M/S SANGRAM JENA /1
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VS VS 0
STATE OF ODISHA I
432 WP(C)/0017356/2020 SUNITA MISHRA M/S SANGRAM JENA /1
VS VS 0
STATE OF ODISHA I
433 WP(C)/0017357/2020 BANOJKUMAR MALLICK PRABIR KUMAR RAY /1
VS VS 0
STATE OF ODISHA I
434 WP(C)/0017358/2020 KSHETRAMOHAN CHHATRIA SP.NATH /1
VS VS 0
STATE OF ODISHA I
435 WP(C)/0017359/2020 BASANT BARAL M/S.GOPINATH MISHRA /1
VS VS 0
STATE OF ODISHA I
436 WP(C)/0017360/2020 PANCHANAN MALLI M/SMD.G MADANI /1
VS VS 0
STATE OF ODISHA Il
437 WP(C)/0017361/2020 BIDYADHAR MAHANTA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
438 WP(C)/0017362/2020 PRUTHIRAJNAYAK BIBHU PRASAD DSAS /1
Vs VS 0
STATE OF ODISHA I
439 WP(C)/0017363/2020 SARBESWAR DASH M/S.L.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
440 WP(C)/0017364/2020 RASMI BADU SATYABRATA MOHANTY /1
VS VS 0
SECRETARY HOUSING AND URBAN DEVELOPMENT DEPT. I
441 WP(C)/0017365/2020 MAMATA PRADHAN @ BISWAL SATYABRATA MOHANTY /1
VS VS 0
STATE OF ORISSA I
442 WP(C)/0017366/2020 SUBASH CHANDRA PARIMANIK B.N.PARIDA /1
Vs VS 0
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STATE OF ODISHA Il
443 WP(C)/0017367/2020 ZEEHIKIKAL PARICHA M/SBIJAYA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
444 WP(C)/0017368/2020 RASHMIRANJAN JENA M/S KOUSIK ANANDA GURU /1
VS VS 0
STATE OF ODISHA I
445 WP(C)/0017369/2020 MANORANJAN ROUTRAY PRATAP CHANDRA ROUT /1
VS VS 0
MITARANI @ MADHUSMITA JENA I
446 WP(C)/0017370/2020 SAKUNTALA SWAIN DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA Il
447 WP(C)/0017371/2020 KIRTAN BIHARI BHUYAN B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
448 WP(C)/0017372/2020 SATYASWARUP DHIR M/SPRAVAT KUMAR MOHANTY /1
Vs VS 0
GIRIJANANDINI DASH I
449 WP(C)/0017373/2020 PRADIP KUMAR MISHRA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
450 WP(C)/0017374/2020 DURGA PRASAD DASH DHULIRAM PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
451 WP(C)/0017375/2020 PRAMOD KUMAR MISHRA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
452 WP(C)/0017376/2020 BHAKTA BANDHU LENKA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
453 WP(C)/0017377/2020 AJAYA KUMAR MAHARANA RK.NAYAK /1
VS VS 0

THE COLLECTOR AND DM, JAJPUR
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454 WP(C)/0017378/2020 RAKESH KUMAR SAHOO M/SSK. NAYAK-2 /1
VS VS 0
DIST. JUDGE-CUM-CHAIRMAN,DIST. RECRUITMENT COMMITTEE I
455 WP(C)/0017379/2020 PRAKASH CHANDRA BISWAS DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
456 WP(C)/0017380/2020 BISWANATH PATEL BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
457 WP(C)/0017381/2020 AJT KUMAR MONDAL DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
458 WP(C)/0017382/2020 M/S GBS COAL CARRIERSPVT. LTD. PRASENJEET MOHAPATRA /1
VS VS 0
MAHANADI COALFIELDSLTD. I
459 WP(C)/0017383/2020 M/SKALINGA SENA SECURITY SERVICE ~ M/S.BIJAYA KUMAR PARIDA-2 /1
VS VS 0
COLLECTOR AND DIST MAGISTRATE-CUM-ADMINISTRATOR NAYAGARH I
460 WP(C)/0017384/2020 SUBASNAIK BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA Il
461 WP(C)/0017385/2020 CHITTARANJAN MALI DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
462 WP(C)/0017386/2020 GOBINDRAM PATEL BIJAYA KUMAR BEHERA 1 /1
Vs VS 0
STATE OF ODISHA I
463 WP(C)/0017387/2020 PRASANT KUMAR PANIGRAHI DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
464 WP(C)/0017388/2020 KAMALESH PATEL BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
465 WP(C)/0017389/2020 BIPIN BIHARI PATTANAYK DURGESH NARAYAN RATH /1
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VS VS 0
STATE OF ODISHA I
466 WP(C)/0017390/2020 MANUA @ MALHIA SAHOO M/SBIJAY KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
467 WP(C)/0017391/2020 RAJU KUMAR PATEL @ RAJU PATEL BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
468 WP(C)/0017392/2020 LALIT MOHAN DAS DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
469 WP(C)/0017393/2020 SANKARSAN ROUT TUKUNA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
470 WP(C)/0017394/2020 A.ESWARRAO DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
471 WP(C)/0017395/2020 MUKESH KUMAR NAIK @ MUKESH NAIK ~ BIJAYA KUMAR BEHERA 1 /1
VS Vs 0
STATE OF ODISHA I
472 WP(C)/0017396/2020 MD.IFTIKHAR M/S.SANTANU KUMAR SARANGI /1
Vs VS 0
WESCO,RAJGANGPUR I
473 WP(C)/0017397/2020 DIBAKAR MALLIK DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
474 WP(C)/0017398/2020 RUKMANI MAJHI BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
475 WP(C)/0017399/2020 JAGAMOHAN HANS M/S SOHAN MISHRA /1
Vs VS 0
STATE OF ODISHA I
476 WP(C)/0017400/2020 AJAYA KUMAR SWAIN DURGESH NARAYAN RATH /1

VS

VS
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STATE OF ODISHA Il
477 WP(C)/0017401/2020 JAYANTI PATEL BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
478 WP(C)/0017402/2020 UMESH PRASAD BAHALIA M/S BISWAJIT JENA /1
VS VS 0
STATE OF ODISHA I
479 WP(C)/0017403/2020 SOUDAMINI NIAL BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
480 WP(C)/0017404/2020 DILIPKUMAR SAHOO M/S.SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA Il
481 WP(C)/0017405/2020 SUBRAT PRADHAN MANOJKUMAR PATI /1
VS VS 0
STATE OF ODISHA I
482 WP(C)/0017406/2020 KISHORE CHANDRA GOUDA DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
483 WP(C)/0017407/2020 RAMAKRUSHNA DAS DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
484 WP(C)/0017408/2020 GOPAMANI PANIGRAHI M/SAMIT PRASAD BOSE /1
VS VS 0
STATE OF ODISHA I
485 WP(C)/0017409/2020 CHAKRADHAR DAS TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
486 WP(C)/0017410/2020 SUBASH CHANDRA BADATYA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
487 WP(C)/0017411/2020 P.BIJAYA H.N.MOHAPATRA /1
VS VS 0

STATE OF ODISHA
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488 WP(C)/0017412/2020 SK.KURBAN B.M.SARANGI /1
VS VS 0
R.T.O.CUTTACK I
489 WP(C)/0017413/2020 BIJAYA KUMAR MEKAP T.K.NAYAK /1
VS VS 0
STATE OF ODISHA I
490 WP(C)/0017414/2020 DEEPAK KUMAR BEHERA B.M.SARANGI /1
VS VS 0
COMMISSIONER-CUM-SECRETARY TO GOVT. WORKS AND C.D.DEPT. I
491 WP(C)/0017415/2020 JAYANTI SAHU TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
492 WP(C)/0017416/2020 DEBENDRA TRIPATHY TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
493 WP(C)/0017417/2020 SATYA RANJAN DAS M/S.CHANDI PRASAD SAHANI /1
VS VS 0
UNION OF INDIA I
494 WP(C)/0017418/2020 BIBHUTI BHUSAN SATPATHY HEMANT KUMAR TRIPATHY /1
VS VS 0
THE COLLECTOR, CUTTACK Il
495 WP(C)/0017419/2020 BISWA RANJAN SAHOO PADMANAVA JENA /1
VS VS 0
COLLECTOR AND DIST. MAGISTRATE,SAMBALPUR I
496 WP(C)/0017420/2020 KESHAB CHANDRA POHI TUSHAR KANTA NAYAK /1
Vs VS 0
STATE OF ODISHA I
497 WP(C)/0017421/2020 MUKUNDA CHARAN NAYAK TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
498 WP(C)/0017422/2020 BANSIDHAR PANIGRAHI TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
499 WP(C)/0017423/2020 SUBRAT DAS M/S SMITA RANJAN PATTANAIK /1
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VS VS 0
STATE OF ODISHA I
500 WP(C)/0017424/2020 SUBASH CHANDRA JENA M/SP.K.MAHALI /1
VS VS 0
JOINT COMMISSIONER KENDRIYA VIDYALAYA SANGATHAN I
501 WP(C)/0017425/2020 DIBAKARA MAHANTA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
502 WP(C)/0017426/2020 SISIRA KANTA BISOYI M/S R.SAHOO /1
VS VS 0
STATE OF ODISHA I
503 WP(C)/0017427/2020 DHANITRI NAYAK M/S R.SAHOO /1
VS VS 0
STATE OF ODISHA I
504 WP(C)/0017428/2020 NISAKARA MOHANTA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA Il
505 WP(C)/0017429/2020 AJAYA KUMAR MOHAPATRA T.K.NAYAK /1
VS VS 0
STATE OF ODISHA I
506 WP(C)/0017430/2020 SANDHYARANI DAS M/SRK.NAYAK /1
Vs VS 0
COLLECTOR AND DIST MAGISTRATE, JAJPUR I
507 WP(C)/0017431/2020 DHANURJOY MOHANTA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
508 WP(C)/0017432/2020 MANORANJAN NAYAK T.K.NAYAK /1
VS VS 0
STATE OF ODISHA I
509 WP(C)/0017433/2020 MANOJA KUMAR PADHY M/S R.SAHOO /1
VS VS 0
STATE OF ODISHA I
510 WP(C)/0017434/2020 BIRANCHI NARAYAN SAMAL TUSHAR KANTA NAYAK /1
Vs VS 0

Page 45/63



ORISSA HIGH COURT

FILING REPORT ASON :17/07/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I
511 WP(C)/0017435/2020 SANATAN MAHARANA TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
512 WP(C)/0017436/2020 SUBHASH CHANDRA JENA B.N.PARIDA /1
Vs VS 0
STATE OF ODISHA I
513 WP(C)/0017437/2020 HARIHAR GAHAN TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
514 WP(C)/0017438/2020 DR. GAGAN BIHARI BEURA M/S ANUPUDAY SENAPATI /1
VS VS 0
STATE OF ODISHA I
515 WP(C)/0017439/2020 SUDHANSU DHAL TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
516 WP(C)/0017440/2020 PRAMILA DAS M/SRK.NAYAK /1
Vs VS 0
COLLECTOR AND DIST MAGISTRATE,JAJPUR I
517 WP(C)/0017441/2020 DURYODHAN MAHANTA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
518 WP(C)/0017442/2020 JAYADEV BEHERA SUSANTA KUMAR JETHY /1
VS VS 0
STATE OF ODISHA I
519 WP(C)/0017443/2020 DR. ABHILASH CHANDRA BEHERA M/S ANUPUDAYA SENAPATI /1
Vs VS 0
STATE OF ODISHA I
520 WP(C)/0017444/2020 BIDYADHAR MOHANTA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
521 WP(C)/0017445/2020 SANTANU KUMAR DALAI KALI PRASANNA MISHRA /1

VS
STATE OF ODISHA

VS
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522 WP(C)/0017446/2020 RASHMITA KUMARI SAHOO M/SANUP UDAYA SENAPATI /1
VS VS 0
STATE OF ODISHA I
523 WP(C)/0017447/2020 BASANTA KUMAR MAHANTA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
524 WP(C)/0017448/2020 ABANI KUMAR SAHOO KALI PRASANNA MISHRA /1
VS VS 0
STATE OF ODISHA I
525 WP(C)/0017449/2020 ANIL KUMAR PRUSTI M/SANUP UDAYA SENAPATI /1
VS VS 0
STATE OF ODISHA I
526 WP(C)/0017450/2020 PRASANT KUMAR DAS M/SANUP UDAYA SENAPATI /1
VS VS 0
STATE OF ODISHA I
527 WP(C)/0017451/2020 BASANTI PARIDA M/SRK.NAYAK /1
VS VS 0
COLLECTOR AND DIST MAGISTRATE JAJPUR I
528 WP(C)/0017452/2020 HIMANSU RANJAN MOHANTY KALI PRASANNA MISHRA /1
VS VS 0
STATE OF ODISHA Il
529 WP(C)/0017453/2020 MANOJALIAS LAXMI NARAYAN SAHU DEBASIS SARANGI /1
VS VS 0
STATE OF ODISHA I
530 WP(C)/0017454/2020 IRANCHI NARAYAN DAS M/SANUP UDAY SENAPATI /1
Vs VS 0
STATE OF ODISHA I
531 WP(C)/0017455/2020 M/S.SOURAV ALLOYSAND STEEL (FLTD ~ PRAKASH KUMAR JENA /1
VS VS 0
SALES TAX OFFICER DHENKANAL I
532 WP(C)/0017456/2020 RAJENDRA MAHARANA DEBASIS SARANGI /1
VS VS 0
STATE OF ODISHA I
533 WP(C)/0017457/2020 SANDHYA KUMARI NAYAK M/S R.SAHOO /1
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STATE OF ODISHA
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534 WP(C)/0017458/2020 SHANTILATA PRADHAN M/S.SUJATA SAHOO /1
VS VS 0
STATE OF ODISHA I
535 WP(C)/0017459/2020 JAGANNATH SUARA M/S R.SAHOO /1
VS VS 0
STATE OF ODISHA I
536 WP(C)/0017460/2020 M/S.SOURAV ALLOYSAND STEEL (P)LTD ~ PRAKASH KUMAR JENA /1
VS VS 0
SALES TAX OFFICER DHENKANAL CIRCLE I
537 WP(C)/0017461/2020 BINAYAK NAYAK SK.RAY /1
VS VS 0
STATE OF ODISHA I
538 WP(C)/0017462/2020 RAMAKANTA PATTNAYAK M/S PARTHA SARATHI NAYAK /1
VS VS 0
COMMISSIONER-CUM-SECY.,GOVT. OF ODISHA Il
539 WP(C)/0017463/2020 CHITTARANJAN SWAIN SURYA NARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
540 WP(C)/0017464/2020 ARAKHITA NILA BIJAYA KUMAR BEHERA 1 /1
Vs VS 0
STATE OF ODISHA I
541 WP(C)/0017465/2020 ROHITA BEHERA M/S ANAM CH. PANDA /1
VS VS 0
STATE OF ODISHA I
542 WP(C)/0017466/2020 NITYANANDA NILA BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
543 WP(C)/0017467/2020 RAMAKANTA MAHANANDA SURYA NARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
544 WP(C)/0017468/2020 Y .BALA NAGAMMA M/S.SARAT KUMAR BEHERA /1
Vs VS 0
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SECRETRAY TO THE GOVT ,ODISHA I
545 WP(C)/0017469/2020 ADWAIT KUMAR PATTANAYAK SURYA NARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
546 WP(C)/0017470/2020 RABINDRA KUMAR BEURA M/S PRASANNA KUMAR PATTANAYAK /1
Vs VS 0
SECY.,GOVT. OF INDIA I
547 WP(C)/0017471/2020 POTURAJU SURAMMA M/S.SARAT KUMAR BEHERA /1
VS VS 0
STATE OF ODISHA I
548 WP(C)/0017472/2020 RANJT KUMAR RATH SURYA NARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
549 WP(C)/0017473/2020 SANTOSHI RAIKA @ BHUYAN M/SAMITAV TRIPATHY /1
VS VS 0
STATE OF ODISHA I
550 WP(C)/0017474/2020 PREMSINGH NILA BIJAYA KUMAR BEHERA 1 /1
Vs VS 0
STATE OF ODISHA I
551 WP(C)/0017475/2020 MIHIR KUMAR JENA SURYA NARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
552 WP(C)/0017476/2020 KARTIK CH.DAS M/S.BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA I
553 WP(C)/0017477/2020 AINALA NAG @ BAG BIJAYA KUMAR BEHERA 1 /1
Vs VS 0
STATE OF ODISHA I
554 WP(C)/0017478/2020 BUDHESWAR SWAIN M/S PRABIR KUMAR RAY /1
VS VS 0
STATE OF ODISHA I
555 WP(C)/0017479/2020 M/S SCICHEM CORPORATION MANOJKUMAR MOHANTY /1

VS
STATE OF ODISHA

VS
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556 WP(C)/0017480/2020 SIBANANDA MOHANTY FALGUNI RAJGURU MOHAPATRA /1
VS VS 0
THE EXECUTIVE ENGINEER (ELECTRICAL) I
557 WP(C)/0017481/2020 BILEI SAGARIA @ HATI BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
558 WP(C)/0017482/2020 DR.RUPASREE RAGINI DAS M/S.SPNATH /1
VS VS 0
STATE OF ODISHA I
559 WP(C)/0017483/2020 SAMEER SWAIN PRAMODA KUMAR MISHRA /1
VS VS 0
THE SECRETARY, BOARD OF SECONDARY EDUCATION, CUTTACK I
560 WP(C)/0017484/2020 BIDESHI MEHER PK.PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
561 WP(C)/0017485/2020 PRAFULLA DAS PRAMODA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
562 WP(C)/0017486/2020 SURESH CHANDRA GARNAIK PK.PATTANAYAK /1
VS VS 0
STATE OF ODISHA Il
563 WP(C)/0017487/2020 MD. ABDUL HAI M/S SUJATA JENA /1
VS VS 0
REGISTRAR,CO-OPERATIVE I
564 WP(C)/0017488/2020 JSHUKRISTA PRADHAN PK.PATTANAYAK /1
Vs VS 0
STATE OF ODISHA I
565 WP(C)/0017489/2020 BIMALA SAGARIA @ NAG BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
566 WP(C)/0017490/2020 KATHI PRADHAN PK.PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
567 WP(C)/0017491/2020 GORSA NAG @ ROUT BIJAYA KUMAR BEHERA 1 /1
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VS VS 0
STATE OF ODISHA I
568 WP(C)/0017492/2020 JALANDHAR SAHU P.K.PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
569 WP(C)/0017493/2020 JALIBALA PATTNAIK M/S PRASANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
570 WP(C)/0017494/2020 CHINTAMANI PATI SOUMYA MISHRA /1
Vs VS 0
STATE OF ODISHA I
571 WP(C)/0017495/2020 ABADHUT RAUL P.K.PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
572 WP(C)/0017496/2020 PADA SAGARIA @ PANADEI BHUE BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
573 WP(C)/0017497/2020 SURYAKANTA MOHANTY M/S PRASANTA KUMAR MISHRA /1
VS Vs 0
STATE OF ODISHA I
574 WP(C)/0017498/2020 NIRANJAN MOHAPATRA M/S.BIJAYA KUMAR PARIDA-2 /1
Vs VS 0
COLLECTOR,CUTTACK I
575 WP(C)/0017499/2020 SASMITA SARANGI BIPLAB MOHANTY /1
VS VS 0
STATE OF ODISHA I
576 WP(C)/0017500/2020 RATANE DEl @ NAG BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
577 WP(C)/0017501/2020 BISWA PRAVANJAN ADITYA NARAYAN DAS M/S PRASANTA KUMAR MISHRA /1
Vs VS 0
STATE OF ODISHA I
578 WP(C)/0017502/2020 SABITRI NAG @ BAG BIJAYA KUMAR BEHERA 1 /1

VS

VS
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STATE OF ODISHA I
579 WP(C)/0017503/2020 MARY JOSEPHINE MINZ M/S.RABINDRA NATH PRUSTY /1
VS VS 0
STATE OF ODISHA I
580 WP(C)/0017504/2020 SUMITRA NAG @ THELA BIJAYA KUMAR BEHERA 1 /1
Vs VS 0
STATE OF ODISHA I
581 WP(C)/0017505/2020 PRASAN KUMAR JENA M/S PRASANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
582 WP(C)/0017506/2020 SURUMATI NAG @ GHIVELA BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
583 WP(C)/0017507/2020 SWARNALATA PATRA SATYABRATA MOHANTY 1 /1
VS VS 0
STATE OF ODISHA I
584 WP(C)/0017508/2020 RABINDRA KUMAR BARIK M/S SIBA PRASAD PATI /1
Vs VS 0
M.D.,ODSHA STATE CASHEW DEVELOPMENT CORPORATION LTD. I
585 WP(C)/0017509/2020 BANAMBAR NAYAK SATYABRATA MOHANTY 1 /1
VS VS 0
STATE OF ODISHA I
586 WP(C)/0017510/2020 SASHIKANTA BHUYAN M/S.NIRANJAN PRASAD PATRA /1
VS VS 0
STATE OF ODISHA I
587 WP(C)/0017511/2020 PRASANNA KUMAR SWAIN M/S SIBA PRASAD PATI /1
Vs VS 0
M.D.,ODISHA STATE CASHEW DEVELOPMENT CORPORATION LTD. I
588 WP(C)/0017512/2020 AKSHAYA KUMAR PARIDA M/S SIBA PRASAD PATI /1
VS VS 0
M.D.,ODISHA STATE CASHEW DEVELOPMENT CORPORATION LTD. I
589 WP(C)/0017513/2020 RABINDRA NATH DHAL SATYABRATA MOHANTY 1 /1

VS
STATE OF ODISHA

VS
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590 WP(C)/0017514/2020 AKSHAYA KUMAR NAYAK M/S SIBA PRASAD PATI /1
VS VS 0
N.D.,ODISHA STATE CASHEW DEVELOPMENT CORPORATION LTD. I
501 WP(C)/0017515/2020 RANJAN KISHORE MOHANTY M/S.SP.NATH, /1
VS VS 0
STATE OF ODISHA I
592 WP(C)/0017516/2020 SUSIL KUMAR KAR TAPAN KUMAR KAMILA /1
VS VS 0
STATE OF ODISHA I
593 WP(C)/0017517/2020 DEEPAK KUMAR GUPTA LALIT MOHAN NANDA /1
VS VS 0
ODISHA STATE FINANCIALCORPORATION I
594 WP(C)/0017518/2020 NILAKANTHA DAS ANJAN KUMR BISWAL /1
VS VS 0
STATE OF ODISHA I
595 ABLAPL/0008303/2020  SURYAKANTA SWAIN (TULLU) S.C.DASH TIRTOL /225 /2020
VS VS 0
STATE OF ODISHA I
596 ABLAPL/0008304/2020  JAGADISH DIGHAL @ NIAL DURGA PRASANNA MISHRA KOKSARA /207 /2016
VS VS 0
STATE OF ODISHA Il
597 ABLAPL/0008305/2020  BISHNU @ RANJAN KUMAR GURU PANCHANAN PANIGRAHI PARJANG /100 /2020
VS VS 0
STATE OF ODISHA I
598 ABLAPL/0008306/2020  KARMABIRA SAMAL DEEPAK KUMAR SAHOO MARSHAGHAI /169 /2020
Vs VS 0
STATE OF ODISHA I
509 ABLAPL/0008307/2020  SATYABHAMA CHOUDHURY B.B.MOHAPATRA PARADEEP LOCK /109 /2020
VS VS 0
STATE OF ODISHA I
600 ABLAPL/0008308/2020  BANGUA @ SOMANATHA MAJI DEBASISH SAMAL REMUNA /122 /2020
VS VS 0
STATE OF ODISHA I
601 ABLAPL/0008309/2020  PANCHANAN SAMAL DEEPAK KUMAR SAHOO MARSHAGHAI /169 /2020

Page 53/63



ORISSA HIGH COURT

FILING REPORT ASON :17/07/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
602 ABLAPL/0008310/2020  BISWAJT BEHERA PR.SINGH DHENKANAL SADAR /450 /2019
VS VS 0
STATE OF ODISHA I
603 ABLAPL/0008311/2020  NIRMAL DAS @ NIMA DAS JYOTIRMAYE SAHOO KANAS /108 /2020
VS VS 0
STATE OF ODISHA I
604 ABLAPL/0008312/2020  DEEPIKA JENA BYOMAKESH TRIPATHY MAHILA P.S. BUXIBAZAR /50 /2020
VS VS 0
STATE OF ODISHA I
605 ABLAPL/0008313/2020  RABI NARAYAN CHALAN AJT KUMAR ROUT BARIPADA TOWN /429 /2020
VS VS 0
STATE OF ODISHA I
606 ABLAPL/0008314/2020  SUSIL KUMAR MAJI ASHOK KUMAR BEHERA KUAKHIA /213 /2020
VS VS 0
STATE OF ODISHA Il
607 ABLAPL/0008315/2020  PRAKASH KUMAR SAHOO B.K. NAYAK SATYABADI /223 /2020
VS VS 0
STATE OF ODISHA I
608 ABLAPL/0008316/2020  UMESH DIGAL B.K.NAYAK KOTOAGARH /41 /2020
Vs VS 0
STATE OF ODISHA I
609 ABLAPL/0008317/2020  SOMYA RANJAN MALLIK @ SUMAN BISWARANJAN DALAI ABHAYACHANDPUR /43 /2019
VS VS 0
STATE OF ODISHA I
610 ABLAPL/0008318/2020  HIMADRI PAITAL@CHUGULA AJAYA KUMAR PRADHAN MAHAKALPARA /5 /2019
VS VS 0
STATE OF ODISHA I
611 ABLAPL/0008319/2020  SANJAY SETHI SUSHANTA KUMAR JOSHI /10
VS VS 0
STATE OF ODISHA I
612 ABLAPL/0008320/2020  MIR SAFIK ALI DEBASIS BISWAL PATKURA /145 /2020
Vs VS 0
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STATE OF ODISHA I
613 ABLAPL/0008321/2020  RABINDRA KUMAR TAREI BIBHU PRASAD DAS CHANDRASEKHARPUR /357 /2016
VS VS 0
STATE OF ODISHA I
614 ABLAPL/0008322/2020  SRIDHARNAYAK BIBHUDANANDA MOHAPATRA BHANDARIPOKHARI /60 /2020
Vs VS 0
STATE OF ODISHA I
615 ABLAPL/0008323/2020  KAMALA KANTA SAHU DEBASIS MISHRA SIMULIA /128 /2020
VS VS 0
STATE OF ODISHA I
616 ABLAPL/0008324/2020  NRUSINGH CHARAN MOHAPATRA CHITTA RANJAN DASH GOP /135 /2020
VS VS 0
STATE OF ODISHA I
617 ABLAPL/0008325/2020  DIBAKAR SETHI AMARESH DAS RAJKANIKA /123 /2020
VS VS 0
STATE OF ODISHA I
618 ABLAPL/0008326/2020  SRINIBASBHOI CHITTA RANJAN DASH DHAULI PS /97 /2020
Vs VS 0
STATE OF ODISHA I
619 ABLAPL/0008327/2020  DAMODAR MALLIK UNMESH CHANDRA JENA BHADRAK RURAL /422 /2020
VS VS 0
STATE OF ODISHA I
620 ABLAPL/0008328/2020  PARSURAM MAHAPATRA CHITTA RANJAN DASH GOP /135 /2020
VS VS 0
STATE OF ODISHA I
621 ABLAPL/0008329/2020  BABULA GOCHHAYATA BIDYALOK MOHAPATRA PARJANG /104 /2020
Vs VS 0
STATE OF ODISHA I
622 ABLAPL/0008330/2020  DILLIPKUMAR MISHRA DEBASIA MISHRA KEONJHAR TOWN /141 /2020
VS VS 0
STATE OF ODISHA I
623 ABLAPL/0008331/2020  SWADHIN MISHRA DEBASIS MISHRA KEONJHAR TOWN /141 /2020

VS
STATE OF ODISHA

VS
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624 ABLAPL/0008332/2020  JAYAMANTA DAS @ BAURI DAS KARUNAKAR GAYA TIRTOL /159 /2020
VS VS 0
STATE OF ODISHA I
625 ABLAPL/0008333/2020  PRABHAT PALEI SK. BHANJADEO KHALLIKOTE /253 /2020
VS VS 0
STATE OF ODISHA I
626 ABLAPL/0008334/2020  BALARAM DALEI ASHOK JENA ATHGARH /178 /2020
VS VS 0
STATE OF ODISHA I
627 ABLAPL/0008335/2020  ADIYTA PRASAD PRADHAN SK. BHANJADEO KHURDA SADAR /84 /2020
VS VS 0
STATE OF ODISHA I
628 ABLAPL/0008336/2020  UDHAB SAHOO KARUNAKAR GAYA SORO /178 /2020
VS VS 0
STATE OF ODISHA I
629 ABLAPL/0008337/2020  NARAHARI MOHAKUD BIPLABA P.B.BAHALI BADAMPAHAD /34 /2020
VS VS 0
STATE OF ODISHA I
630 ABLAPL/0008338/2020  GANGADHAR DAS PR. SINGH SAHID NAGAR P.S. /269 /2020
VS VS 0
STATE OF ODISHA Il
631 ABLAPL/0008339/2020  SATYAJT BEHERA SUSANT KUMAR PRADHAN /10
VS VS 0
STATE OF ODISHA I
632 ABLAPL/0008340/2020  PRASANT KUMAR MUDULI SUSANT KUMAR PRADHAN /10
Vs VS 0
STATE OF ODISHA I
633 ABLAPL/0008341/2020  SANTOSH NAIK SOUBHAGYA KUMAR DASH DHENKANAL SADAR /255 /2020
VS VS 0
STATE OF ODISHA I
634 ABLAPL/0008342/2020  ASHOK KUMAR KHANDA ANJAN KUMAR BISWAL KULIANA /52 /2020
VS VS 0
STATE OF ODISHA I
635 ABLAPL/0008343/2020  RASHMI RANJAN NAYAK BIBHUDANANDA MOHAPATRA BHANDARIPOKHARI /60 /2020
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VS VS 0
STATE OF ODISHA I
636 ABLAPL/0008344/2020  PRAVIN @ PARBIN KUMAR GAIKWAID SURENDRA KUMAR BISWAL JAGATPUR /192 /2018
VS VS 0
STATE OF ODISHA I
637 ABLAPL/0008345/2020  AKULI SWAIN PRABHAT KUMAR PRAHARAJ CHOUDWAR /311 /2020
VS VS 0
STATE OF ODISHA I
638 ABLAPL/0008346/2020  SUDAM MUDULI @ BAPUN MUDULI P.R. MISHRA TIHIDI /409 /2018
Vs VS 0
STATE OF ODISHA I
639 ABLAPL/0008347/2020  PRATAP KUMAR JENA B.K.GHADEI AGARAPADA /61 /2020
VS VS 0
STATE OF ODISHA I
640 ABLAPL/0008348/2020  NARENDRA BARIK JK. KHUNTIA BALASORE SADAR /183 /2020
VS VS 0
STATE OF ODISHA I
641 ABLAPL/0008349/2020  SUMANTA KUMAR PANDA @ SUMANTA PANBAMIR KUMAR MISHRA JHARPOKHARIA /100 /2020
VS Vs 0
STATE OF ODISHA I
642 ABLAPL/0008350/2020  SUSHRI SANGITA SAHOO SIDHARTHA DAS DHENKANAL TOWN /267 /2020
Vs VS 0
STATE OF ODISHA I
643 ABLAPL/0008351/2020  SAROJKUMAR PARIDA @ MUNA SAMIR KUMAR MISHRA BALIAPAL /139 /2020
VS VS 0
STATE OF ODISHA I
644 ABLAPL/0008352/2020  GANESH PATRA ASHOK KUMAR BEHERA ODAGAON /158 /2019
VS VS 0
STATE OF ODISHA I
645 ABLAPL/0008353/2020  MOUSUMI MISHRA RASHMI RANJAN MISHRA KUMBHARAPARA /65 /2019
Vs VS 0
STATE OF ODISHA I
646 ABLAPL/0008354/2020  AMULYA GRAHACHARYA SATYANARAYAN MISHRA TIHIDI /48 /2020

VS

VS
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STATE OF ODISHA Il
647 ABLAPL/0008355/2020  PABITRA KUMBHAR JAGABANDHU SAHU TUSRA /11 /2020
VS VS 0
STATE OF ODISHA I
648 ABLAPL/0008356/2020  AJAYA JENA @ BABU JENA B.N.MOHAPATRA KOREI /151 /2020
VS VS 0
STATE OF ODISHA I
649 ABLAPL/0008357/2020  PANCHANAN SAHU JAGANNATH KAMILA KANTAMAL /77 /2020
VS VS 0
STATE OF ODISHA I
650 ABLAPL/0008358/2020  SUDHRA KUMAR TIYU @ BIRUA B.N.MAHAPATRA KALINGA NAGAR /44 /2020
VS VS 0
STATE OF ODISHA Il
651 ABLAPL/0008359/2020  MAGA @ SUDAM MALIK PRAFULLA KUMAR BISWAL AUL /69 /2020
VS VS 0
STATE OF ODISHA I
652 ABLAPL/0008360/2020  KARTIKA MALIK @ BABAN PRAFULLA KUMAR BISWAL RAJKANIKA /138 /2020
Vs VS 0
STATE OF ODISHA I
653 ABLAPL/0008361/2020  GIRIJA SANKAR SAMAL BIPIN KUMAR CHOUDHURY BALICHANDRAPUR /155 /2020
VS VS 0
STATE OF ODISHA I
654 ABLAPL/0008362/2020  RAMA @ RADHA BARADA TAPASKUMAR ACHARYA DASPALLA /89 /2020
VS VS 0
STATE OF ODISHA I
655 ABLAPL/0008363/2020  BAJRANGA BANDAN BARAL SK.BHANJADEO KHURDA SADAR /84 /2020
VS VS 0
STATE OF ODISHA I
656 ABLAPL/0008364/2020  RUPAK KUMARNAYAK @ MUNA ASIT KUMAR JENA DHARMASALA /113 /2020
VS VS 0
STATE OF ODISHA I
657 ABLAPL/0008365/2020  SULOCHANA BEHERA SROUT MAHILA P.S. BUXIBAZAR /19 /2020
VS VS 0

STATE OF ODISHA
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658 ABLAPL/0008366/2020  TOFAN @ GYANENDRA KUMAR SAHOO ~ ASHOK KUMAR ROUT SALIPUR /221 /2020
VS VS 0
STATE OF ODISHA I
659 ABLAPL/0008367/2020  JAYALAL DHARUA SUNIL KUMAR PANDA 110
VS VS 0
STATE OF ODISHA I
660 ABLAPL/0008368/2020  JATIN KUMAR PANDA @ JATIN SURYA NARAYAN MISHRA GOP /174 /2020
VS VS 0
STATE OF ODISHA I
661 ABLAPL/0008369/2020 ~ DHUSASAN NAYAK SUNIL KUMAR PANDA KUAKHIA /227 /2020
VS VS 0
STATE OF ODISHA I
662 ABLAPL/0008370/2020  SURYA NARAYAN PANDA @ JAGA PANDA SAROJKUMAR PADHY PURI TOWN /170 /2019
VS VS 0
STATE OF ODISHA I
663 ABLAPL/0008371/2020  TUKUNA @ PRATAP PATTANAIK DEBASIS MISHRA MANCHESWAR P.S. /153 /2020
VS VS 0
STATE OF ODISHA I
664 ABLAPL/0008372/2020  SK.AKHATARALLI ARIJEET MISHRA AIRFIELD P.S. /115 /2020
VS VS 0
STATE OF ODISHA Il
665 ABLAPL/0008373/2020  RATNAMANJARI PALAI RAMDAS ACHARY BASUDEVPUR /126 /2020
VS VS 0
STATE OF ODISHA I
666 ABLAPL/0008374/2020  BHIMSEN SWAIN SANTANU KUMAR SARANGI JANKIA P.S. /198 /2019
Vs VS 0
STATE OF ODISHA I
667 ABLAPL/0008375/2020  KUTI @ SURAT KHAN @ SURAT ARSAD KHAMMULYA RATNA PANDA BALASORE TOWN /143 /2020
VS VS 0
STATE OF ODISHA I
668 ABLAPL/0008376/2020  SOREIA KHATUN AMULYA RATNA PANDA BINJHARPUR /161 /2020
VS VS 0
STATE OF ODISHA I
669 ABLAPL/0008377/2020  KAMAL AGARWAL AMIT PRASAD BOSE CUTTACK VIGILANCE /9 /2020
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VS VS 0
STATE OF ODISHA(VIG.) I
670 ABLAPL/0008378/2020  BABULU ROUL @ BABUL DIPTENDU SUNDAR RAY KHANTAPADA /141 /2020
VS VS 0
STATE OF ODISHA I
671 ABLAPL/0008379/2020  SAMBHU @ SOMANATH BISWAL SHAKTIDHAR MISHRA TALABANIA /39 /2018
VS VS 0
STATE OF ODISHA I
672 ABLAPL/0008380/2020  BIKASH KUMAR BEHERA LINGARAJMOHANTY MAHILA P.S.(BBSR) /35 /2020
VS VS 0
STATE OF ODISHA I
673 ABLAPL/0008381/2020  SK.KALAM ALI SAMVIT MOHANTY TIRTOL /212 /2020
VS VS 0
STATE OF ODISHA I
674 ABLAPL/0008382/2020  JANARDAN CHHATOI AMLAN SHAKTI PAUL /10
VS VS 0
STATE OF ODISHA Il
675 ABLAPL/0008383/2020  BANU @ BENU BISWAL JUGALA KISHORE PANDA PARJANG /170 /2020
VS VS 0
STATE OF ODISHA I
676 ABLAPL/0008384/2020  JANARDAN CHHATOI AMLAN SHAKTI PAUL /10
Vs VS 0
STATE OF ODISHA I
677 ABLAPL/0008385/2020  ABHAYA KUMAR SAHOO JUGAL KISHORE PANDA ENERGY PS (DHENKANAL) /3 /2019
VS VS 0
STATE OF ODISHA I
678 ABLAPL/0008386/2020  SURESH KUMAR JENA MANAS CHAND TANGI (KHURDA) /214 /2020
VS VS 0
STATE OF ODISHA I
679 ABLAPL/0008387/2020  SACHIKANTA BEHERA BHASKAR CHANDRA PANDA KANAS /110 /2020
VS VS 0
STATE OF ODISHA I
680 ABLAPL/0008388/2020  SUBASA NAIK PRATAP CHANDRA MISHRA GHASIPURA /105 /2020
Vs VS 0
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STATE OF ODISHA I
681 ABLAPL/0008389/2020  SRIBATSA @ SRI BASTABA MAHANANDA  SUNIL KUMAR PANDA LAIKERA /172 /2020
VS VS 0
STATE OF ODISHA I
682 ABLAPL/0008390/2020  CHHOTU BIHARI @ SORAJ SINGH @ SURESH SIBGROUTRAY TALCHER TOWN /251 /2020
Vs VS 0
STATE OF ODISHA I
683 ABLAPL/0008391/2020  SAKAL TANDI DIBYA JYOTI SAHOO PUINTALA /125 /2019
VS VS 0
STATE OF ODISHA I
684 ABLAPL/0008392/2020  BHAGIRATHI MAHARANA B.B. ROUTRAY KANIHA /136 /2020
VS VS 0
STATE OF ODISHA I
685 ABLAPL/0008393/2020  ASHANTI SAMANTARA @ SAMANTARAY  ROHIT RANJAN RAY BEGUNIA P.S. /153 /2020
VS VS 0
STATE OF ODISHA I
686 ABLAPL/0008394/2020  AKASH MAHANANDA SUNIL KUMAR PANDA LAIKERA /172 /2020
Vs VS 0
STATE OF ODISHA I
687 ABLAPL/0008395/2020  KUNJA BIHARI NAYAK DEBASWAN DAS CUTTACK VIGILANCE /43 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
688 ABLAPL/0008396/2020  BABULA GOCHHAYATA SIHAANT KUMAR JENA PARJANG /105 /2020
VS VS 0
STATE OF ODISHA I
689 ABLAPL/0008397/2020  DEBANANDA PENTHEI @ HENTA AKSHAYA KUMAR SAHOO TELKOI /58 /2020
Vs VS 0
STATE OF ODISHA I
690 ABLAPL/0008398/2020  SHYAM SUNDAR KHATUA M/S.RITURANJAN CHHOTARAY BYREE /153 /2019
VS VS 0
STATE OF ODISHA I
691 ABLAPL/0008399/2020  RAJA MANASINGH RATHORE H.N. MOHAPATRA BANAPUR P.S. /194 /2016

VS
STATE OF ODISHA

VS
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692 ABLAPL/0008400/2020  BAPUN PATNAYAK @ BAPUN PATTANAYAK B.R. TRIPATHY HANDAPA /150 /2020
VS VS 0
STATE OF ODISHA I
693 ABLAPL/0008401/2020  RABINDRA DAS P.K.ROUT NISCHINTAKOILI /95 /2020
VS VS 0
STATE OF ODISHA I
694 ABLAPL/0008402/2020  ARJUN BAGH @ SURAJBAGHA ARIJEET MISHRA NABARANGAPUR TOWN /344 /2016
VS VS 0
STATE OF ODISHA I
695 ABLAPL/0008403/2020  SUBRAT SAHOO BHASKAR CHANDRA PANDA KANAS /110 /2020
VS VS 0
STATE OF ODISHA I
696 ABLAPL/0008404/2020 ~ SAROJKUMAR SETHI JTENDRA SAMANTARAY JANKIA P.S. /132 /2020
VS VS 0
STATE OF ODISHA I
697 ABLAPL/0008405/2020  ASHUTOSH NARENDRA NATH JAYADEBA BEHERA LAXMISAGAR P.S. /205 /2019
VS VS 0
STATE OF ODISHA I
698 ABLAPL/0008406/2020  GHASIRAM ROUT AKSHAYA KUMAR SAHOO SINAPALI /106 /2020
VS VS 0
STATE OF ODISHA Il
699 ABLAPL/0008407/2020  SK.AKABARALLI ARIJEET MISHRA AIRFIELD P.S. /115 /2020
VS VS 0
STATE OF ODISHA I
700 ABLAPL/0008408/2020  BHIKARI CHARAN KUSUM @ BHIKARI KUSUMI/S BIRAJA PRASANNA DAS KUCHINDA /140 /2020
Vs VS 0
STATE OF ODISHA I
701 ABLAPL/0008409/2020  DEBASISH NEGI DHIRENDRA KUMAR MOHAPATRA SUNDARGARH SADAR /91 /2019
VS VS 0
STATE OF ODISHA I
702 ABLAPL/0008410/2020  SOUBHAGYA PANIGRAHI @ MISHRA PANCHANAN PANIGRAHI BHUBAN /104 /2020
VS VS 0
STATE OF ODISHA I
703 ABLAPL/0008411/2020  SANTOSINI NAIK ANANDA CHANDRA SWAIN DORAGUDA PS /128 /2020
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VS VS 0
STATE OF ODISHA I

704 ABLAPL/0008412/2020  SOUBHAGYA PANIGRAHI @ MISHRA PANCHANAN PANIGRAHI BHUBAN /180 /2020
VS VS 0
STATE OF ODISHA Il

705 ABLAPL/0008413/2020  GOURI SWAIN DHIRENDRA KUMAR MOHAPATRA KAKATAPUR /3 /2020
VS VS 0
STATE OF ODISHA Il

706 ABLAPL/0008414/2020  BABLU @ BABLU MOHANTY @ SATYABRAT/AMDAWANTGHANTY SEA BEACH /123 /2019
& VS 0
STATE OF ODISHA I

707 ABLAPL/0008415/2020  AYASKANTA MOHARANA H.N. MOHAPATRA BALANGA /56 /2020
VS VS 0
STATE OF ODISHA I

708 ABLAPL/0008416/2020  MAHESWAR MAHALIK JAYANTA KUMAR MAJW INDUSTRIAL /32 /2020
VS VS 0
STATE OF ODISHA Il

709 ABLAPL/0008417/2020  BASUNDHARA NAYAK SATYA NARAYAN MISHRA BHANDARIPOKHARI /127 /2020
VS VS 0
STATE OF ODISHA I

710 ABLAPL/0008418/2020  SIBANI SAHOO @ SWAGATIKA SATYA NARAYAN MISHRA MARINE KASIA /30 /2020

VS
STATE OF ODISHA

VS
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SL. IANO NAME OF PETNR /APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR/APPEL
1 119/2020 ALIAL BISWAL-MP
CRLMP/570/2020
2 646/2020 MAITREYA MISHRA-MP M/SDEBASNAN DAS
BLAPL/8100/2019
3 651/2020 PABITRA SETHI-MP
ABLAPL/3282/2020
4 652/2020 MAYADHAR ROUT-MP
ABLAPL/3967/2020
5 790/2020 TUKUNA PANIGRAHI-MP
CRLA/396/2017
6 8087/2020 RAJKISHORE DEHURY-MP
WP(C)/11480/2020
7 8107/2020 DAMODAR JENA-MP
WP(C)/14692/2020
8 8108/2020 PRASANNA KUMAR SWAIN-MP
WP(C)/14705/2020
9 8120/2020 NIRANJAN JENA-MP
WP(C)/14131/2020
10 8124/2020 THE ORIENTAL INSURANCE CO. LTD.-MP
WP(C)/12794/2020
11 8127/2020 RAJANI JENA-MP
WP(C)/10041/2020
12 8148/2020 RANJANA MAJHI-MP
WP(C)/20087/2016
13 8178/2020 SRI JAGANNATH MAHAPRABHU BIJE-MP M/S.SAMIR KUMAR MISHRA
WP(C)/21080/2019
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